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SHRI P.C. SETHI: I move: 

• 'Ttl a t 1 he Bill be passed." 

MR. DEPUTY·SPEAKER: The ques-
tion is : 

"That the Bill be passed." 

The Motion was adopted. 

18.24 hrs. 

DEMANDS· FOR GRANTS 
(RAILWAYS), 1970·71 

MR. DEPUTY-SPEAKER I The House 
will now take up discussion and voting on 
the Demands for Grants In respecl of the 
Budget (Railways) for 1970-71 for which 
seven hours have been allotted. 

There is a large number of cut motIons 
to the Demands for Grants. Hon. Members 
pre.ent in the Hau« who are desIrous of 
moving their cut motion, may send slips to 
the Table within 15 minu:es indicatIng the 
numbers of the cut motion they would like 
to move. 

~  Mr. ~r a . 

Ill) ",rat ~ ~ .~ r  ~ l : '3"'fT-

Etfel 11~ ~  I li"ff l ~ <r.r "lfT!i"T : ~ i:\" 

q~~ ltrr lZ'ti ' ~~'  ~ I ~  q "H ~ :r 
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r.~ it; 'fftli'r ' ~ t  ~ '~ ~ ~ :r if ~~ 
~  ~ arh ' ~ f ~~  it; Q"T'f if"lfr ~1 1 :rr 

'l<fR ~ I 

MR. DEPUTY-SPEAKER: The Minis-
ter of Railways 10 make a statement. 

THE MINISTER OF RAILWAYS 
(SHRI NANDA) : Sir, Before moving the 
Demands for Oranls for expenditure of the 
Central GoverDment on Railway. for 

197'1-71, may I make a stalement ? 

Sir, the Railway Bud,et for 1970·71, 
presented on 23rd February, 1970 was based 

on the proposals for ratlonaJi'ation of 
passenler fares and freight rates as Indicat-
cd In my budget speech. While initiatIng 
the debates on the Oeneral discussIons on 
the Budgel In this House on 4th March, 
11170, I bad made a statement wlthdrawlnll 
the budget proposals relating to third class 
(ares, suburban third class season tickets, 
platform tickets, rates for milk, foodgraln., 
pulses etc. As already Indicated by me 
then, the withdrawal of these proposals 
entail a reduction of Rs. 13 crore. In the 
estImates of ear ~ durInI1970-7I. 

18.26 bn. 

[SHRI SHRI CHAHD GOYAL in the 
Chair) 

The reduction of Rs. 13 crores In the 
Railway earnings will result In the appro-
priation to the Development Fund belnl 
reduced from Rs. 1874' 59 lakhs, which was 
proposed Initially in the Budget, to 
Rs. S74' 59 lakhs. I would, therefore, seek 
your permission to move the vote In respect 
of the relevant Demad, viz.. Demand No. 
IS-Appropriation to Development Fund 
durlnl 1970-71 for a lesser amount, i.t., for 
Rs. S74'59 lakhs Instead of for Rs. 1874'S9 
lakhs as printed In the Book of Demands 
for GraDts for 1970-71. 

While replying to the General Discus-
sions on tho Railway Budget on the 10th 
March. 11170, I had mentioned that I would 
endeavour to Initiate all sleps to increase 
earnings and also to reduce expenditure. In 
reiterating those measures, I may add that it 
Is rather premature to Indicate 81 this stage 
how rar there may be an Increase In the 
Railway earning. or what Is the extent of 
roductlon in the expenditure. These measures 
will improve the financial position somewhat 
and I would assure the House that the 
matler would be brought to the notice of 
tbe House al the Revised Estimates Itage. 

I may allo add that the reduction iD the 
Appropriation to the Development Fund a. 
now proposed will not In any way affect 
the wltbdrawals from that Fund towards 
expenditure on Railway Users' Amenities, 
Starr Welfare Work. or Unrem uneratlve 
Operatlnl ImprovementL The gap between 

• Moved with the recommendation at the PresIdent. 
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the reduced Appropriation aDd tbe level of 
expenditure as earlier proposed could be 
bridged partly by a larger contribution tban 
now an!lclpated as a result nr measures I 
bave IndIcated or through a larger loaD 
from General Revenues 

For the present, I would  luggest that the 
reduction In the Appropri.tion to the 
Development Fund as now proposed by me 
rna y be accepted. 
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MR. DEPUTY-SPEAKER: You have 
had your say. I cannot rorce the Minister to 
make a statemeot oow on tbat. 
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DEMAND No. I-RAILWAY BOARD 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rs. 
1.50,46.000 l)c granted to the Prerideot 
to defray the charges which will come 
in course or payment during the year 
ending the 31st day of March, 1971, 
In respect or 'Railway Board'." 

DEMAND No.2-MISCELLANEOUS 
EXPENDITURE 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a sum not exceeding 
Rs. 6,36.99,000 be sranted to the 
President to derray the charges which 
wlll come 10 courle or payment 
during the ye.r end/oil the 31st day 
or March, 1971, 10 respect of 
'Miscellaneous Expenditure'." 

DEMAND No.3-PAYMENTS TO WORKED 
LINES AND OTHERS 

MR. DEPUTY·SPEAKER : MOlloo 
moved: 

"That a sum not exceedin. 
Rs. 17,02,000 be granted to the 
President to defray the char ••• 
which wllJ cnme 10 coune of pay-
ment durin. the year cndln. the 31st 
day of March. 1971, In respect of 
'Payments tQ ~~rlte  lJne. 111~ 

.Olb~  
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DEMAND No. 4-WORKING EXPENESS-
ADMINISTIlATION 

MR. DEPUTY·SPEAKER I Motion 
moved: 

"That a sum not excledlnl 
Rs. 78,22,78,000 be Iranted to the 
President to defray the charles which 
will come in coune of payment 
during the year endinl the 31st day 
of March, J971, In respect of 'workinl 
Expenses-Adminillratlon ... 

DENAND No. 5-WORKING Ex-
PENSES-REPAIRS AND 
MAINTENANCE 

MR. DEPUTY-SPEAKER I Motion 
moved: 

"That a sum not exceedinl 
Rs. 259,38,92,000 be Iran ted to the 
President to defray the charges which 
will come In course of payment 
during the year ending the 31st day 
of March, 1971, in respeci of 'Work-
ing Expenses-Repairs and Main-
tenance". 

DEMAND No.6-WORKING Ex-

PENSES-OPERATING STAFF 

MR. DEPUTY·SPEAKER : Motion 
moved I 

"That a sum nol exceedlal 
Rs. 158,89,S7,000 be granted to the 
President to defray the charges which 
will come In coune of payment durinl 
the year ending Ihe 31st day of 
March, 1971, In respect of 'Worklnl 
Expenses-Operatlnl Slarr." 

DEMAND No. 7-WORKING rX-
PENSES-OPERATION (FUEL) 

MR. DEPUTY-SPEAKER I Motion 
moved: 

"Thai a sum not exceeniDJ RI. 
165,68,55,000 be Ifanled to tbe Prell-
dent to defny tbe char .. , whlcb will 
come in course 01" paymenl durlnl 
the year endlnl t'le 31st day of 
March, 1971, In respect of 'Worklnl 

~ e ~~-' era OD (fllel)", 

DEMAND No.8-WORKING Ex-

PENSES-OPERATION OTHER 
THAN STAFF AND FUEL 

MR. DEPUTY·SPEAKER : Motion 
moved: 

"That a sum not exceedinl Rs. 
50.19.62,000 be Iran ted to the Pred. 
cenl to defray the charges which will 
come 10 course of payment durinl the 
year ending the 31st day of March, 
1971, 10 respect of 'Worklng Ex-
penses-Operation other than Starr 
aod Fuel'. 

DEMAND NO.9-WORKING Ex-

PENSES-MISCELLANEOUS EXPENSES 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding Rs. 
36,04,49,000 be Iran ted to the Presi-
dent to defray the charges whIch will 
come io course of payment during the 
year ending tne 31st day of March, 
1971, In respect of 'Worklo. Ex-
penses-Miscellaneous Expenses'." 

DEMAND No. 10-WORKING Ex-
PENSES-STAFF WELFARE 

MR. DEPUTY·SPEAKER: Motion 
moved I 

"That a sum nOI exceedinl Rs. 
2S,SS,ZI,OOO be granted to the Presi-
dent to defray the charges which will 
come 10 course of payment during the 
year eodln8 the 31st day or March, 
1971, In respecl of 'WorklDg Expeoses 
-Staff Wolfare'. 

DEMAND No. ll-WORKING Ex-
PENSES-ApPROPRIATION TO 
DEPRECIATION RESERVE 

FUND 

MR. DEPUTY-SPEAKER: Motloo 
Moved: 

"That a sum not exeeediol Rs. 
100,00 00,000 be granted to the Pre,l-
demt to derray the charllea which will 
come 10 course or payment durin. th. 
year endlnlthe 31st day of March, 
1971, in renect of ·Workin. Exponses 
Appropriation tQ pepreclallon "'e. 
Kr" f\llld",' .' 
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DEMAND No. llA-WORKING 

EXPENSES-APPROPRIATION TO 

PENSION FUND 

MR. DEPUTY -SPEAKER : Motion 

DEMAND No. IS-OPEN LINE 

WORKS-CAPITAL, DEPR.BCIATION 

RESBR.VE FUND AND DEVELOP-

MENT FUND 

moved: MR. DEPUTY-SPEAKER: Motion 

"That a sum not exceedIng Rs. 
15,00,00,000 be granted to the Presi-
dent to defray the charges which w1l1 
come in course of payment during the 
yaar ending thc 31 st day of March, 
1971. In respect of·-·Worklng Expenses 
Appropriation to Pension Fund'." 

DEMAND No. 12-DIVIDEND TO 

GENERAL REVENUES 

MR. DEPUTY-SPEAKER : Motion 
moved t 

"That a sum not exceeding 
Rs. 167.09,64,000 be granted to the 
President to defray the charaes which 
will come in course of payment during 
the year ending the 31st day of 
March, 1971, in respect of Dividend 
to General Revenues." 

DEMAND No. 13-0PEN LINE 

WORKS (REVENUE) 

MR. DEPUTY-SPEAKER I Motion 
moved: 

"That a sum not exceeding 
Rs. 9,01,71,000 be Branted to the 
PresIdent to defray the charaes which 
will come in courso of payment dur-
InB the year ending the 31st day of 
March, 1971, in respect of 'Open Line 
Works (Revenue)'." 

DEMAND No. 14-CONSTRUCTION 

OF NEW LINES 

MR. DEPUTY-SPEAKER: Motion 
moved I 

"That a sum not exceeding 
R'. 36,08,05,000 be sranted to the 
PresIdent to defray the char.es which 
will como in course of payment dur-
In. the year onding tho 319t day of 
March, 1971, in respect of Construc-
tion of New Liocs." 

moved: 

"That a sum not exceeding 
Rs. 569,19,12.000 be granted to the 
President to defray the charges which 
will come in course of payment dur-
Ing the year endIng the 31st day of 
March, 1971, in respect of Open Line 
Worles-Capltal, Depreciation Reserve 
Fund and Development Fund' ... 

DEMAND No. 16-PENSIONp.RY 

CHARGES-PENSION FUND 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceeding 
RI. 7,9S,45,000 be granted to the 
President to defray the charges which 
will come in course of payment dur-
ing the year ending the 31st day of 
March, -1971. in respect of 'Penslonary 
Charges Pension Fund' ... 

DEMAND No. 17-REPAYMENT OF 

LOANS FROM GENERAL REVENUES 

AND INTEREST THEREON-DEVE-

LOPMENT FUND 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That a sum not exceedlna 
Rs. 2,15,72,000 be granted to the 
President 10 defray Ihe charges which 
will come in course of payment dur-
ing the year ending the 31s1 day of 
March, 1971, in respect of Repayment 
of loans from General Revenues and 
Interest tber<oD-Development Fund'." 

DEMAND No. 18-ApPPOPRIATION 

TO D1iVELOPMBNT FUND 

MR. DEPUTY ·SPEAKER I Motion 
moved: 

• 'That a sum not ellceedlng 
Rs. 18,74,59,000 be granted to the 
President to defray tho charles which 
will come in courso of payment dur-
Ina the year endlna the 31st day of 
March, 1911, in ",spect of Appropria-
tion to D~ el t Fund. 
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DEMAND No. 19-ApPPROPRIA-
TION TO REVENUE RESER VB 

FUND 

MR. DEPUTY·SPEAKER : Motion 
moved : 

"That a sum not exceeding 
Rs. 3,6.1,13,000 be granted to the 
President to defray the chrgcs which 
will come In course of payment dur-
inl the yoar ending the 31st day of 
March, 1971, In respect of Approprl. 
atlon to Revenue Roserve Fund." 

DEMAND No. 20-PAYMENTS TO-
WARDS AMORTISATION OF OVER.-
CAPITALISATION, REPAYMENT OF 
LoANS FROM GENERAL REVENUES 
AND INTEREST THEREON--REVENUE 

RESERVE FUND 

MR. DEPUTY-SPEAKER : Motion 
moved: 

"That a· sum not exceeding 
Rs. 3,65,23,000 be granted to the 
President to defray tho charges which 
will come In course of payment dur-
Ing the year ending the 31st day of 
March, 1971, I n respect of • Paymonts 
towards Amortisation of Over·Capi· 
tallsatlon, Repayment of Loans from 
General Revenues and Interost thore-
on-.Revenue Reserve Fund'." 

Hon. Members may now move tholr cut 
motions subject to thoir being otherwise ad-
missible. 

SHRI SHRI CHAND GOY AL (Chandi-
garh) : I bel to move: 

"That the demand under the head 
Railway Board be reduced by 
Rs, 100." 

(Utility of tho Instltutlan of 
Railway Board (18)] 

"That tho demand under the head 
Mlacellaneous Expenditure be redu-
ced by Rs. 100." 

[Pallure to carry O'Jt lurvey of 
doubllnl Delhl-Arnbala liDO via 
Karual (19)] 

"That the demand UDder the bead 
Miscellaneous Expcndlture be reduced 
byRI.100." 

[Failure to survey tbe reltorl-
don of Panlpat-Gohana line (20)] 

"That tbe demand under tbe bead 
Ordinary Working Expenses-Mlacel-
lanc{)us Expenses be reduced by 
Rs.100." 

[DeterIoration In departmental 
catering (21)) 

"That tbe demand under the head 
Ordinary Working Expenses MI.-
cellaneous be reduced by Rs. 100." 

[Exhorbltant charges Incurred 
In the defence of cIvil law suits. 
(22») 

"That the 'demand undor tbe head 
Ordinary Working ExpenlCl-Starr 
Welfare be reduced by Rs. 100." 

[Failure of the Government to 
provide adequato medical facl. 
Ilties to all categories of em-
ployees (23)] 

"That the demand under the head 
Ordinary Working Expenses-Starr 
Welfare be reduced by Rs. 100," 

[Failure of the Government to 
provide a school for the emplo-
yeos of Chandlgarh railway 
station (24)] 

"That the demand under the bead 
Ordloary Workinll Expen.es-Stafr 
Welfare be reduced by Rs. 100." 

[Failure 01 the Government to 
. provide uniforms to Ihe com-
mercial clorks (2S)] 

"That the demand under the head 
Ordinary Working Expen_-Starr 
Welfare be reduced by R,. 100." 

[Pailuro of tbo Government to 
provide a dispensary for the 
employ... of Chandlilarh rail-
way station (26)] 
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"That the demand under tbe bead 
Open Line Works-(Revenue) be 
reduced by RI. 100." 

LFailure of the Government to 
construct adequate staff quarters 
at Cbandllarh (27)] 

. ·That the demand under the head 
Construction of New Unel-Capital 
and Depreciation Reserve Fund 1M 
reduced by Rs. 100." 

[Failure of the Government to 
restore Panlpat.Gohana line 
(28)] 

"Thai tho demand under the head 
Construction of New Unel··Capltal 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Failure of the Government to 
construct Ludhiana Ja8adhari 
railway line, bringing Chandi· 
8arh on the main llno (29)] 

SHRI K. M. MADHUKAR (Kesana) : 
I b08 to move : 

"That the demand under the head 
Railway Board be reduced by 
Rs.l00." 

[Failure to curtail the rilhts 
of Members of Railway Board. 
(33)] 

"That the demand under the head 
Railway Board be reducod by 
Rs. 100." 

[Pailure to ensure timely condo 
deration of employees' petltionl 
by Railway Board. (34)] 

"That the demand under the head 
Rail way Board be reduced by 
Rs.l00." 

[Pal lure to adopt an attitude by 
Railway Board favourable 10 
employees, (3')] 

'·That the demand under the head 
RailWay Board be reduced by 
Rs.l00." 

[Pallure to cheCk elltrava.ance 
Indulled In by Railway Board, 
(36)] 

"That the demand under the head 
RaIlway Board be reduced by 
RI.l00." 

[Failure to check bureaucracy 
and red taplsm In Railway 
Board. (37)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.I00." 

[Failure to remove wide dis· 
parity in the pay and service 
conditions of top offlcals and 
ordinary employees. (38)] 

"That the domand under the head 
Railway Board be reduced by 
Rs.l00." 

[Failure to check wasteful ex· 
pendlture on top officials of 
Railway Board, (39)] 

"That the demand under the head 
Railway Board be reduced by 
RI. 100." 

[Failure to reduce top heavy 
Railway Administration. (40)] 

"That the demand under the head 
Railway Board be reduced by 
RI. 100." 

[Failure to bring about adminis-
trative erflc!enC)' in Railway 
Board (41)] 

"That the demand undor the head 
Railway Board be reduced by 
Rs.lOO." 

[Failure to eDsure creature com-
fort. to clau 111 and IV emp-
10)'11:1 of Railway Board, (42)] 
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"That the demand under tho head 
Miscellaneous BKpendlture be reduced 
by Rs. 100." 

[Pallure to undertake a .urvey 
to opeD a new line between 
Hajipur and Lalgaoj via Shalb-
uanj and Kesarla on N.E. Rail-
way. (66)] 

"That the demand under the head 
Ml!lCellaneous Expenditure be reduced 

by Rs. 100." 

[Failure to undertake a survey 
to open a branch line between 
ehhapra and Motlharl on N.E. 
Railway. (61)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. 100." 

[Pallure to undertake a survey 
for openinll a new direct rail 
link between Oorakhpur and 
Narkatiaganj on N.E. all a~. 

(68)] 

"That the demand under the head 
Mhcellaneous Expenditure be reduced 
by Rs. 100." 

Failure to undertake a survey 
for opening a new direct link 
between Mehsl and Sltamarbl on 
N.E. Railway. (69) 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. 100." 

[Pailure to construct a broad 
IUBI" lioe between Samastlpur 
and Narkatisanj via Muzaffarpur 
on N.B. Railway. (70)] 

"That the demand under the head 

Misce\laneoUl Expenditure be reduced 
by RI. 100." 

[Pailure 10 a_ the feulbUity 
of opening a new branch line 
between Motlbarl and Cbbapra 
toward. Oraj no N E, Railway, 
(71)] 

"That the demand under tho head 
Miscellaneous Expenditure be reduced 
by RI. 100." 

[Pallure to cbeck wasteful expen-
diture on reception and enter-
tainment of foreign dlgnltarie •• 
(72)] 

"Tbat tbo demand under tho head 
Miscellaneous Expenditure be reduced 
by Rs. 100." 

[Failure to stop retrenchment due 
to introduction of automation 
in Railways. (73)] 

"That the demand under tho head 
Miscellaneous Expendi ture be reduced 
by Rs. 100." 

[Failure to properly utilise 
traininll school at Muzaffarpur 
for Railway employees. (74)] 

"That the demand \lnder the head 
Miscellaneous Expenditure be reduced 
by Rs, 100." 

[Failure to check admlnstralive 
lossess due to shJrftinll N .E. 
Railway Divisional Head Quar-
ters from Muzarfarpur to Sama.-
tipur. (75)] 

"That the demand under tbe head 
Miscellaneous Expenditure be reduced 
by Rs. 1.00" 

[Failure to minimise delays In 
restoring train services after 
accidents, as In rorelgn  couDtrlo •. 
(76)] 

"That tho demand under the head 
Miscellaneous Expenditure be reduced 
by Ri. 100." 

[Failure to apply the achieve-
ments of research work in Rail-
ways iD improving tbe services, 

(71)) 

"That the demand under Ihe bead 
Ordinary Workinl ExpcnleS-Repa.iq 
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and Maintenance bo reduced by 
Rs.lOO." 

[Failure to develop SanaaU 
Junction on N.E. Railway. (78)] 

"That the demand under the head 
Ordinary Working Expenses-·Repalrs 
and Maintenance be reduced by 
Rs. 100." 

[Failure to provIde shed at 
Chakia Station on N.B. Rail· 
way. (79)] 

"That the demand under the head 
Ordinary Working Expenses .. Repalrs 
and Maintenance be reduced by 

~. 100." 

[Failure to raise and repair the 
railway road connectlnl the 
Chakla station and the Bazar 00 

N.E. Railway. (80)] 

"That the demand under the head 
Ordinary Working Expenses .. Repalrs 
and Maintenance be reduced by 
Rs. 100." 

[Failure to metal the Railway 
road between Mehsi station and 
the city market on N.E. Rail· 
way. :81)] 

"That the demand under the head 
Ordinary Working Expenses .. Repalrs 
and Maintenance be reduced by 
Rs.IOO." 

[Failure to extend and repair 
wahlng rooms at Motlpur and 
Mehval Itations on N.B. Rail· 
way. (11)] 

"That the damand under the head 
Ordinary Worklns Expenses .. Repalra 
and Maintenance be reduced by 
R .. 100." 

~ 1ure to extend and repair the 
waitinl rooms al Pipra 81alion 
on N.B. Railway. (83)] 

SHRI SHRI CHAND GOYAL: 
bel to move: 

"Thai the demand under the head 
Ordinary Worklns Expenses .. Operat-
ina Staff be reduced by Rs. 100." 

[Failure to revIse the pay scales 
and allowances of commercial 
clerks. (84)] 

"That the demand under the head 
Ordinary Working Expenses .. Operal-
Ing Stafr be reduced by Rs. 100." 

[Failure 10 revise the pay scales 
a nd allowances of railway 

luards. (8S)] 

"Thai the demand under the head 
Ordinary Working Expenses .. Operating 
Starf be reduced by Rs. 100." 

[Failure to meel the demands 
of the Station and Assistant 
Station Masters. (86)] 

"That the demand under the head 
Ordinary Working Expenses .. Operat· 
inl Staff be reduced by Rs. 100." 

[Failure to check the Inflow of 
colour blind categorIes to the 
catelory of commercial clel ks. 
(87)] 

"Thai the demand under the head 
Ordinary Working Expenses .. Operatinll 
Stafr be reduced by Rs. 101." 

[Failure to Increase the quota of 
promotion for commercial 
clelks. (88)] 

"Thai the demand under the head 
Ordinary Worklnll Expemes •• Operatlnll 
Staff be reduced by Rs. 100," 

[Failure 10 prevent harassment 
or the Railway Protection Forco 
10 the commercial clerks. (89)] 

SHRI K. M. NADHUKAR: I bell 

10 mow: 

"That the demand under the head 
Ordinary Worklnll B"penses .. Misecl-
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laneoUi BXpeDseS be reduced by 
Rs. 100." 

[Failure to check IncreulDIL 
amoUDt of paymeDt towards 
compensation for thert and pil-
ferale of 100ds sent by fall. 
(92)) 

"That the demand under the head 
Ordinary Working Expenses--Mlscel-
laneous Expenses be reduced by 
Rs. 100" 

[Failure of the Government to 
check Insecurity of railway 
passensers. (93)) 

"That the demand under the head 
Ordinary Working Expen5eI·-Miscel-
laneous Expenses be reduced by 
Rs.IOO." 

[Failure to check deterioration 
of departmental caterlnl service 
in Railways. (94)] 

"That t he demand under the head 
Ordinary Working Expenses •• Mis-
cellaneous Expenses be reduced by 
Rs.IOO," 

[Failure to grant adequate com-
pensation to pusengers receivlnl 
Injuries during railway travel, 

~  

SHRI SHRI CHAND GOY AL: I bel 
to move: 

"That the demand under the head 
Construction of New L1ncs--Capltal 
and Depreciation Reserve Fund be 
reduced by Rs, 100," 

[Failure to electrify the subur-
ban railway line. round about 
DeIhl. (116)] 

"That the demand under the head 
Construction of ~  L1ne .. ·Capital 
and Depreciation Reservc Fund be 
reduced by RI, 100," 

[Failure to construct railway 
liDOS In DeIhl 10 meet the 
demaods of bu,e traffic. (117)] 

"ThaI the demand under the head 
Open Une Works·-Capital, Deprecia-
tion Reserve Fund and DevelopmeDI 
FUDd be reduced by Rs, 100," 

[Pallure to Improve the 
ChaDdiaarh railway station. 
(118)J 

"ThaI the demand under the head 
OpeD Line Works-Capital, Depre· 
clatlon Reserve Fund and Develop-
ment Pund be reduced by Rs. 100." 

[Failure to open a refreshment 
room at Chandillarh railway 
statIon. (119)] 

"That the demand under the head 
Open Line Works-Capital, Depre-
cialion Reserve Fund and Develop-
meDt Fund be reduced bo Rs, 100." 

[Failure to Improve the Itan-
dard of the railway caterln, 
service. (120)] 

"That the demand under the head 
PeosloDary Charges-Pemlon Fund 
be reduced by RI, 100," 

[Failure to make adequate 
Increase in tho pen.ioDS of 
railway employees of all cate-
gories, (121)] 

SHRI BENI SHANKER SHARMA 
(Banka) : I beg to move t 

"ThaI the demaod under the head 
Railway Board be reduced by 
Rs, 100," 

[Failure of the adminlstratloo 
10 preventlol accidents duo 
mainly to human failure. (156)] 

"That the demaDd UDder the head 
Railway B.>ard be reduced by 
Rs.IOO." 

[Failure 10 effect economy ID 
the admlDlstratlon. (IS7)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

LP,&iluro to proveD I avoidable 
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and unnecessary expenses. 
(IS8)] 

"That the demand under the head 
Railway Board be recuced by 
Rs.  100." 

[FalluRl to prevent then and 
pllferalle of stores ID bllller 
yards. (159)] 

"That tho demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to prevent late start of 
soods trains causlns poor utillsa· 
tlon of engines and roiling stock 
by keeping the formed Rake 
detained unnecessarily. (160)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to prevent Injudl· 
clous purchases of non-essential 
stores resulting In dead-stock or 
over-stock. (161)] 

"That the demand under the head 
Railway Board be reducod by 
Rs.100." 

[Failure to cbeck the mal-
practices such as short receipt 
of soods purcbased and ellcess 
supply of commodities sold. 
(162)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Extra oxpenditure due to 
defective manufacture of '0' 
type wagons ID railway work-
shops. (16m 

"That the demand under the head 
Railway Board be reduced by 
RI.100." 

[LoSI Incurred ID manufacture of 
unsuitable Mecbanical stockers. 

(164)J 

"Thai the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Fallur. 10 check tlcketlell 
travolllni. (165)] 

"Thai the demond under the head 
Railway Board be reducod by 
RI.100." 

[Failure of supervisory staff to 
create a scnse of duty and 
responsibility ID the workers 
and staff. (166)] 

"That the demand under the head 
Rallwoy Board be reduced by 
Rs. 100." 

[Lack of proper maintenance of 
the coaches, fittings and fixtures 
on the rUDning trains. (167)] 

"That the demand under the head 
Miscellaneous Expenditure be requced 
by Rs. 100." 

[Inconvenience caused to the 
passenllers alighting at the 
Barahat station on account of the 
absencc of buses at train time for 
Banka out-allency. (171)] 

"That the demand under the head 
Payments to Worked Ltnes aDd 
Others be reduced by Rs. 100." 

[Need of attaching a tbroullh 
bogie to the train leaving 
Mandarhlll station In the 
morning for Patns to be attacbed 
to Upper India Express at 
Bhallalpur Junction. (172)] 

"That the demand under the head 
Ordinary Worklna Ellpenscs-Operation 
Other than Stafr and fuel be reduced 
by Rs. 100," 

[rrRllular running of bus service 
between Barahat Itation and 
BaDka out-ascncy aD Bhasal· 
pur-MaDdarhill Branch or tbe 

Butera RaUn" (173)] 
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"That the demand under the head 
Ordinary Working Expenses-Operation 
Other Than Staff and Fuel be reduced 
by RI. 100." 

[Need ot changing the time· table 
In respect of Upper India 
Express so as to make it ardv. 
at SeaJdah Slation at or about 
6 a. m. instead of 1030 a.m. as 
at present. (174)] 

"That the demand under the head 
Ordinary Working Ellpenses-Miscel-
laneous Elpenses he reduced by 
Rs.IOO." 

[Lack of proper IIIh1s and taos 
on the  tral08 ruoning 00 tho 
Sahebganj loop 1I0e Includinl 
Upper lodia Express and 
Dloapur fast pasSlnger. (175)] 

"That the Demand under the head 
Open Line Works-(Revenue) be 

reduced by Rs. 100." 

[Upgrading of Dlnapur fast 
pasSloger via loop line and run 
II is an EKpress train. (176)] 

"That t ~ demand under the head 
Construction of New uocs-Capltal 
and Depreciation Reserve fund he 
reduced by RI. 100." 

[Need of IXtension of Bhagal-
pur-Mandarhlll Branch Via 
SanthaJ  Parganas .. (176») 

"That the demand undor the head 
Constructton of New Lines-Capital 
aod Depreciation Reserve Fund he 
reduced by Rs. 100. " 

[Need to extend Howrah-Baraunl 
passenger via loop line up to 
Samastlpur. (178)] 

un: at the demand under the head 
ConstructlOD of New Lines-Capllal and 
Depreciation Reserve Fuod be reduced 
by R •• 100.'] 

[Failure to consluct the line 
connecting Khetri Copper 
Project with tho railway .ystem. 
(179)] 

"That the Demand under the head 
Constructlon of New Lines·Capital and 
Depreciation Reserve Fuod he reduc-
ed by Rs. 100." 

[Failure to connect Dumb, the 
head-quarten of Santhal Par-
pnas in Bihar, a very backward 
area inhabited by lanthal trl-
bals, wi th the railway system 10 
spite of persistent demand. from 
the people of the area. (180)] 

"That the demand under the head 
Construction of New Lines-Capital 
and Depreciation Reaeave Fund he 
reduced by RI. 100.' 

[Necessity nt diverting the 
Bhalalpur-Mandarhlll Branch 
so 85 to touch Banks the sub-
divisional town ot the rellon 
through which the line mainly 
passes. (181)] 

SHRJ SRADHKAR SUPAKAR 
(Sambalpur) l I beg 10 move ; 

''That the demand under the Head 
Miscellaneous Ellpenditure be reduc-
ed by Rs. 100." 

[Delay in the Enslneerins·cum-
Traffic survey for rail link blt-
ween Bimaillarh and Talcher. 
(262)] 

"That the demand UDder the head 
Ordinary Working Expense-Admiaist-
ration be reduced to Re. 1." 

[lrrellUlarily and late runnins of 
trains (263)J 

• 'That the demand under the head 
Ordinary Working Expcnoc-Admlnlst-
ra tlon be reduced to Ro. I." 

[Sleep rise la faTe and frel.ht. 
(264)] 

"That the demann under the head 
Ordinary Working Expense-Admi-
nistration he reduced to Re ... " 

[!lecurlty orsaolsatlon-dupllca-
don of pollcln.. (26')] 
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"That the demand under the head 
Ordinary Working ExpCDIIe--Admlnls-
tration be reduced by RI. 100." 

[Inemciency In the Railway 
Security Oragnlsation. (266)] 

"That Ihe demand under the head 
Ordinary Worklna Expenses--Operal-
Ing Staff be reduced to Re. I." 

[Inefficiency of the operalina 
staff. (278)] 

"That ihe Demand under the Head 
Ordinary Working Expcnscs-.operal-
Ing Staff be reduced by Rs. 100." 

[Inability to check tlcketlelS 
lravel. (282)] 

"That Ihe demand under the head 
Ordinary Working Expenses--Operat-
Inll Staff be reduced by Rs. 100." 

[Dostructl"n and pilferage of 
railway properties. (281)J 

"That the demand under the Head 
Ordinary Working E ~D e - l el

laneous Expenses be reduced by 
Rs.IOO." 

[Need to provIde passenger 
amen Ides Including the supply 
of food and lighting arrange-
menl In trains. (284)) 

"That the demand under tho head 
CIlnstructlon of New Lines--Capital 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Urgency of converling the 
narrow puge lines In Orissa 
InlO board lIaulio lincs. (286)) 

SHRI A. K. GOPALAN: (KaserIlOd) : 
I bel to ~ I 

"Thai the demand under the head 
Ordinary Working Expenses--Mlscel-
laneous ExpenllCS be reduced by 
RI.100." 

[Failure to reduce the price of 
food In the railway calerlnll. 
(219)] 

"That the demand UDder the head 
Ordinary Workinll Expen.e,-Mis-
ccllaneous Expensel be reduced by 
Rs.IOO." 

[Failure to provide food packets 
al cheep rates. (290)] 

SHRI C. K. CHAKRAPANI (Pon-
naml) : I beg to move I 

"That the demand under the head 
Ordinary Working Expenscs-Mls-
ccllllOeous Expenscs be reduced' by 
Rs.IOO.' 

[Failure to construct a new 
Railway It at Ion building al Trl· 
chur. S.>uthern Railway (299») 

SHRI P. GOPALAN (Telllcherrey) I 
I bell to move : 

"Thal the Demand under the head 
Orclnary Working Expenses-Mis-
cellaneous Expenses be reduced by 
Rs.lOO." 

[Flilure to raise the platform 
al Kotlkulam railway station In 
S. Railway. (300)] 

"That the demand under the head 
Ordinary Worklnll Expen$es-Mls-
cellaneous Expenses be reduced by 
RI. 100." 

[Failure to provide the sleeplnll 
bogie to Mangalore from New 
Delhi ill O. T. Express and 
Southern Express (301)] 

"That the demand under the Head 
Ordinary Working Expenses -Mis-
Cellaneous Expenses be reduced by 
Rs.100. 

[Failure to raise the platform at 
Parur railway Italion in SOUl hero 
Railway. (302» 

SHRIC.K.CHAKRAPANI: I ~  

to move I 

"Thai lhe demand under tho bead 
Coliitruction of New Llncl-Capltal 
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and Depreciation ReaerYC Fund be 
reduced by Rs. 100;" 

[Failure to convert the metre 

luale line into broad lUllae line 
from Eroakulam to Trlvandrum. 
(303)] 

SHRI P. OOPALAN t  I beg to move : 

"That the demand under the head 
Construction of New Lines-Capital 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Need to construct KUlllppuram-
CurcvayoorGrang1nore·· Ernaku-
lam Railway line-costal railway 
(Southern Railway). (306)] 

. 'That the demand under the head 

Construction of New Llnes··Capilal 
and Depreciation Reaerve Fund be 
reduced by Rs. 100." 

[Need to construct Ernakulam-
Alleppy line (S. R.) (307)] 

"Thot the demand under the head 
Constuction of New Lines-Capital 
and Depreciation Relerve Fund be 
reduced by Re, 100." 

SHRI 

[Need to construct Telilcherry 

Mysore lines (S. R.) (308)] 

RAMAVATAR SHASTRI 
(Patna) :  I beg to move: 

"That the demand uDder the head 
Railway Board be reduced to Rs. I" 

[Failure to abolish the Railway 

Board. (349)] 

"That the demand under the hea1 
Railway Board be reduced to Re. I" 

[Anti·labour policy of the rail· 
way Board (3S0)] 

"That the demand under the head 
Rallwa}' Board be reduced to Re. I." 

[MilUM of funds to the tune of 
more tban one aod .. half crol'el 
of rupees in the name of Rail-
way Board. (351)] 

"That tbe demand under the head 
Railway Board be reduced 10 Re. 1'" 

[Failure In reduelnl Ihe bllh 
Salaries of Ibe officers of Rail-
way Board. (352)]. 

"That the demand under the head 
Railway Board be reduced by Rs, 
100." 

[Failure to reduced expenditure 
on Railway ~ar . (353)] 

"That the demand under tho bead 
Railway Board be reduced by RI, 
100." 

[Failure to put an end to 
bureaucratic behaviours of the 

members of Railway Board. 

(354)] 

"That tbe demand under the head 
Railway BL'ard be reduced by 
Rs. 100." 

[The utility and justlncation of 
~ l a  Board, (355)] 

"That the demand under Ihe head 
Miscellaneous Expenditure bo reduced 
by Rs. 100." 

[Nerd to conduct a survey for 
the construction of a new rail-
way Une alonl the canal runnln, 
from Keagaual lakh to Dehrion 
Sooe In Patna and Sahabad 
dlstrtcts in Bihar, (356)] 

"That tbe demand under the bead 
Miscellaneon. Expenditure be reduced 
by Rs. 100," 

(Need to construct a new railway 
line from B,hta to Jahanabad 

Via Bikram· Pali8llnj Arwal 
Kurtha (357)] 

"ThaI the demand under the head 
Mlscellaneou, Expenditure be reduced 
by Rs. 100." 

[Need 10 construct a new rail-
way line from Jabanabad to 

, Bihar Sharif via b1ampur, (358)] 
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"That the demand under the head 
Railway Board be reduced to Re. 1," 

[Anti.people policy of Increaslnl 
third class fare (394)] 

"Tbat the demand under tbe head 
Railway Board be reduced to Re. I." 

[Top heavy administration. (395)] 

SHRI KIRUTTINAN (Slvagunja) : I 
beg to move: 

"That the demand under the head 
Railway Board to reduced by 
Rs, 100." 

[Need to abolish proposed In-
crease In railway faros and 
frelgbt rates. (400)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need to r ~l e proper ameni-
ties for 111 class passengers 
(401)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need to provide diesel engine to 
Janta Expren from Delbl to 
Madras. (402)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need to provide more J II class 
coaches In tbe Janta Express 
from Deihl to Madras. (403)] 

"That the demand under the head 
Railway Board be reduced by 

Its, 100." 

[Pallur. to minimise the runnlnl 
houri of 0, T, EIIPreas and link 

E re~ ~r~ ~bl tC! Ml4rM, 
(4Q411 

"That the demand under the bead 
Railway 'Board be reduced by 
RI. 100." 

[Need to Introduce an expreu 
train from Vlrudhu Nalar to 
Madras via Aruppukkottai-
Manamadurai. Trlcby and Chord 
in Southern Railway. (405)] 

"That the demand under tbe head 
Railway Board be reduced by Rs. 
100," 

LNeed to Introduce an express 
train from Madural to Rames-
waram in Southern Railway. 
(406)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100." 

[Nerd to condone the break In 
service 10 those who participated 
In the one day loken stnke. 
(407)] 

"That tbe demand under the head 
Railway Board be reduced by Rs. 
100." 

[Failure to reinstate all sixteen 
firemen in Soulhern and Soulb 
Cenlral Railways wbo have been 
removed and suspended from 
service In view of the firemen 
agilalion even wben the then 
Railway Ministers have given 
Ihe assurances. (408)] 

"That the demand under Ihe head 
Railway ~ar  be reduced by Rs. 
100," 

[Failure to consider the demands 
of tho All India Commercial 
Clerka' Assoclallon. (409)] 

"Thai the demand under tbe bead 
Railway Board be reduced hy Ih. 
100." 

[Pallure to consider the demands 
or tho RaIlway S.A.S. quallflc4 

Il,ITa, 1 ~ 
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"Tbat tbe demand under tbe bead 
Railway Board be reduced by RI. 

100." 

[Failure to settle tbe genuIne 
arlevances of railway employees 
partIcularly tbe class 111 and 
IV. (411)] 

"That the demand under the head 
. Railway Board be reduced by RI. 
100." 

[Need to withdraw the circular 
lorcing the railway employees to 
qualify and themselves In Hindi. 
(484)] 

"That tbe demand under the head 
Railway Board be reduced by Rs. 
100." 

[Wastage of money In the name 
of official language. (484)] 

"That the demand under the head 
Railway Board be reduced by Rs. 
100." 

[Need to appoint a separate Pay 
Commission or to ask the present 
Pay CommissIon to live a 
special and separate Report for 
Railway employees. (485)] 

"That the demand under tbe head 
Railway Board be reduced by Rs. 
100." 

[Need to chanae the D.A.R. 
enablin, the railway employee. 
to appeal tbelr cases to tbe 
Labour Tribunal. (486)] 

" That the demend under tbe head 
Railway Board be reduced by 
Rs, 100." 

[Failure to provide rille allow· 
ance 10 clUl IV trarrlc em· 

plofCC' ~ 1",lf RKlI· (487)J 

SHRI G, VlSW ANA THAN (Wandt-
waSh) : I bea to move I 

"That Ihe demand under tbe head 
Railway Board be reduced by 
RI. 100." 

[Need to construct a railway 
1\ ne from Chln,leput to Chlnna 
Salem. (500)] 

"That the demand under the head 
Railway Board be reduced by 
Rs, 100." 

[Need to construct a railway 
Une from Walajahpet to Tin-
divanam. (Sal).] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need to electrify the railway 
line between Arkonamand and 
Madras. (502)] 

SHRI KIRUTTNINAN : I beg to move: 

"That the demand under the head 
Ordinary Workln. Expenses-Staff 
Welfare be reduced by Rs, 100." 

[Need 10 Increaee the pay scales 
of commercial clerks, (532)] 

"That the demand under the head 
Ordinary Working Expenses.Staff 
Welfare be reduced by Rs, 100," 

[Need to appoint Standln, 
Adminlatratlve Tribunal. presld. 
ed over by Judicial authorities 
in the place of Enquiry Com· 
mittee. (")] 

"That the demand under the head 
Ordinary Workln, Expenses,Staff 
Welfare be reduced by RI. 100." 

[Need to provide rent free 
residential qllarlen to all npen 

,,'" ~ ~~ t  't~r  (JJ4H 
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"That the ~ a  under the head 
Ordinary Working Expenses-S-aff 
Welfare be re u ~  by Rs. 100." 

[Need to stop the recovery of 
electrical Installation charges to 
Ihe buildings which are consl-
ructed art-r 1953 in view of the 
fact that the plan lind the cost 
include the electrification also. 
(535)] 

"That the demand under Ihe head 
Ordinary Working E e ~e - larr 

Welfare be r~ u e  by Rs. 100." 

[Need to provide comprehensive 
heallh insurance scheme on up-
to-date and modern lines for 
railway e l ~e . (S36)J 

"That the demand u ~r Ihe head 
Ordinary Working Expenses-Staff 
Wolfare be reduced by Rs. 100." 

[Need to remove Ihe arbitrary 
imposition of ban on creation 
of posts In ministerial categories. 
(537)] 

"That the demand under the head 
Ordinary Working Expenses-Staff 
Welrare be reduced by Rs. 100," 

[Need to classiry all members 
of running staff as intensive, to 
treal the travel as duty and to 
provide 16 hours rest al head-
quarters. (538)l 

"That the demand UDder th. head 
Ordinary Workln. Expenses -Staff 
Welfare be reduced by Rs. 100," 

[Need to regularies all casual 
labourers as relular railwaymeD. 
(539)] 

"That the demand under the head 
Olli'lnary Worklnc E e ~ - tal  
Welfare be reduced by Rs. 100." 

INeed to grant an arduous duty 
allowance . of' Its; 'I-P.M. to 
all aangmeD. (540) 1 

"That the demand under the head 
Ordinary. Workln. Expenses Staff 
Welfare be reduced by Rs. 100." 

[Need to slve lumpsum compen-
sation to the employees who are 
not able to be rilled In alterna-
tive jobs and compulsorily rctlr. 
due to occupational disease •. 
(541)] 

"That the demand under the head 
Ordinary W."klng ExpenSCI-Staff 
Welfare be reduced by Rs. 100." 

[Failure to start additional 
sanctioned by the then Minister 
to railway mixed school, Madu-
ral In Southern railway. (542)]. 

"That the demand under the head 
Construction of New Lines-Capital 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Failure to sanction new rail-
way line constructions in Tamil 
Nadu. (543)] 

"That the demand under the head 
Construction of New LintS Capital 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Unusual delay In constructina 
broad gauge line between Karur, 
Dlndiaul, Madural. Manlyachi 
and TUlicorin In Tamil Nadu. 
(;44)] 

"That the demand under the head 
Construction of New lines-Capital 
and Depreciation Reserve Fund be 
reduced by Rs. 100." 

. LUnusual delay in constructing 
railway line between TirunelveJi, 
Naaarcoll, Kanya Kumarl and 
TrivaDdrum io Tamil Nadu. 
(545)] 

"That the demand under the head 
Construction of New lines - Capital 
8n,1 Depreciation Reserve Fund b. 
reduced by Rs. ItO." 

[Panure to COQltrpcl • railway 
line between Chlnal< put Bod 



':Ohliltilsolam;qla" flJ'amli Nadu. 
(546)] "J,; 

~ 1 ' ~ ~ 1l ll l ~: the head 
'G : ~~tru~~  ~ ~ ~ Capital 

and Depreciation e~ e ,fuod be 
rcdu,..ed by Rs, 100,'" , 

-,', I', " /, " 'I! Fajlure , ,-to ,'cl:mJM!Ct the  broad 
(."",'/ ::8IUIPo 1ermlmD"Madras Central 
'J ,,' ,,! aad:lhe,M. G. 1_lnus Madras 
:", ' ,,,' ",E8IIIOI'810 '.1,10 imlnlmlse the 

J:ost,of traDshlpmeut in the whole 
of Southern RaIlIWlY, (547)] 

','Tha\ the, demand IInder the head 
O '~trll t 'tl  r' ~ l e  ~ Capital 

"aII'd Deprecilllloh" ~ er e' Fund be 
reduced by Rs, 100," 

[F'alturdC to :prettare an estl. 
mat<e and sublldt a proposal for 
construction of ,electrified cir-
cular railway line 10 Madras 
dtll. (548)] 

"That the demand 'IInder Il\Ie head 
Miscellaneous Expenditure be reduced 
11), Rs, 100. ", 

_tFilllure to niiihltain tbe railway 
-'feeder roads projie';ly,( 549)] 

, c' ~' ra t ~e ,demllnd :unRr : the head 
" ,;Mhcel"-neoU!l ElIpendHIIftj 'N' reduced 

., .. ; .. .:: 

by ~.l . ,',-

, ~ ~l u~~ t~ ~t  the black 
toplllug work, oT the roil way 
'feedtr 'toad" Iii Paramakudl of 
Southern Railway lit time. ('SO)] 

I, ' ~'  ,lIkman4, :lIndcr ,'the head 
\ r, : ~l tll u l e tu  ,bo! reduced 

by Rs. 100." , 

, '" [J.'al!ure to re t ~e tbe dismao. 
Inld," 1;,';" t~ tr 'll~e ~t eD Pam. 
,," u t ~ , tiIIn'Blitf'l)antiilrl'tidl In Soutbero 

rIIllwa)';i'(1SI)'J ::A 

.!"1'iiI't'lbe!' chi!iilitlCf uodl!r'Tilie head 
: ~l eella~ '' ~ ~tl '~ reduced 
by RI. 100." . ,<,: ' ; I 

I'W, (J r:t, [RIII.e to cOnIp/tle the coo .. 
~ q 1r~ r 'br le Dear 
';c, ~~ .....1 l _1I1e LMaaama. 

: ~ l  l ~ .~a 

dural· Virudhulla.ar'riI11MlY'ltoo 
i"U':O"'1 'I D.' ~ul ar D'aalt •• y. ("2)] 

(\',' .;, /. ,-, ~'  

"That the demand undc:r the head 
Lit,,:, "OrdiDlul)! :W.orlcIngc HlIPealics'-Adml· 

'~~ l tutr OD e:te uee b  &5.1100." 

[Need l' ~~ ~  - ~~. (553)] 
~ ~ .:'  .n._. .J 

'I,''':; I'That 1ho' dcmand;':under the head 
,,' ~-. rl ll .. Sxpenses-Adml-

nlstration be .redUced ,by: R •. 100," 

,r! TNeec!,.to,.IOp:. Itte ',nldlJl:tlon of 

-"the number of commet:ctal clerks 
In the SQutbern .&a.i1way, (554)] 

.. That 1M, ,demand, under the head 
"r, ODdlnary' ,WorlWqj, Bxpenses-Adml. 

,.0islrMJao,be:udU¢ed !If ,RI. 100," 

IUnnece;sary ~ e or Railway 
Protection Porce. (555)J 

". ,i 1") ." .'_ • 

~t l te  ~l 1allll 1 ~~r l te head 
Ordinary Workinr E e ~  _ Adml. 
olstration be reduced by Rs: IGO." 

.:r~ ' O   t~: ~~ . the economy 
~  Ol ~ .. t~~. class I and 
pass Jf l r .. ~  

"'That the' ~ a  ilnCler the he.d 
Ordinary Working E~ e t e - e all'l 

'and. ~ll te a ll  : be r~l e  by 

~  ~ -'  

[Need to provide ieparale book-

n.,;:,,) .. ,:' ..Ins" ~ ,loom,': at Manama-
dwai, Qlli!on a ~ Tlrunelvell 
u. : t ~.:  ut~rr  Railway. 
(5SW 

L : r~1tl. t ' e ~1 l1l 1er. ~~ head 
Miscellaneous E e tur~ .~ e .~~  

by Rs. 100." '. 
LL)1l :...r: ,) .• ~  ~  ',. '..;" , •• ) ~ 

':'; lure t ~ u~t .~~  for a 
coastal rallwal' line, betweeo 
Aranthanki, Thondl; Ramanatb. 

"I ,".11/, .. , 1 ~a u llOrl  10 Tamil 
,Na!lu, ,.(597).] .. 

"That t e ~D '  u~ er the bead 
t" .. ,,; "clM ...... e . Ea e t~ 1 t  reduced 
~ !J,/ ..... R •• .l O:~ .. " ~ '<I ~ . 

tC .\f.l. ~ . 

{Failure to conduct lurve)' for a 
lo,mo.nc,,_ rdl.aj<tI ... .,..o Tho;ldi aod 
Jt. '~ : t.: -.~ : : : '\,..r': \ .. ;(: 'il, 
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[Shrl Klruttlnam] 

Manamadurai (via) Jlayan&udl 
In Tamil Nadu. (598)] 

"That the demand under Ihe head 
Miscellanceoup E~ e lture be redu-
ced by Rs. 100," 

[Failure to conduct survey for 
a railway line belween Mana. 
madurai nnd Tutlcor'n in Tamil 
Nadu. (599)] 

"That the demand under the head 
Miscellaneous Expenditure be redu· 
ced by Rs. 100," 

[Failure to provide a flag sta· 
tion near Sivaganaa college on 
the Karaikuddl·Manamadurai 
line In Southern Railway 
(600)] 

"That tbe demand under the head 
Miscellaneous expenditure be reduced 
by Rs. 100." 

[Failure to provide an unman-
~e  level crosssing near Pappan-
kulam villose between Tiruppu-
vanam and Thuppacherry 
railway station in Southern 
railway (to!)] 

"That the demand under the head 
Miscellaneous Expenditure be reduced 
by Rs. 100." 

[Need to provide a flag station 
near Rajaaanbiram on the 
Madural·Manamadurai line In 
Southern Railway. (602)] 

SHRI RAMAVATAR SHASTRI I J 
bel to move: 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Failure to provide quarters to 
all the railway employees at 
Danapur. (608)] 

"That the demand under tbe head 
Railway Board be reduced by 

RI. lOll," 

[Absenoe of any arrauaement 
of 'tl)' for rolievlo, ItafI' 1\ 

Danapur 
(609)] 

Railway Station 

"That the demand under the head 
Railway Board be reduced by 

RI.I00." 

[Need to provide a wooden over-
bridge for pallensen at Neura 
Slation on Eastern Railway 
since loods trains are stationed 
here for most of the time. 
(610)] 

"Thai the demand under the head 
Railway Board be reduced by 
Rs. 100." 

I Need to set up a Parcel office 
at Neure Station on Easlern 
Railway (611)1 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Failure to broaden Ihe existing 
wooden over-bridae at Danapur 
Railway Station (612)) 

"That the demand under the head 
Railway Board be reduced by 
RI. 100." 

[Need to set up retiring rooms 
at Danapur Railway Slation 
(613)] 

"That the demand under Ihe head 
Railway Board be reduced by 
Rs.I00." 

JNeed 10 extend 427 UP·Baraunl 
Dllllllpur pasaenler Iraln upto 
Arrab Station (614)] 

"That the demand under tbe head 
Railway Board be reduced by 

Rs.IOO." 

(Need to at.t 428 DJWO 

DIDIPur-BarauoI pUleDaer 
trato rr-Arrab lastead or 
DulaPQf (61')) 
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"Thai Ihe demand under Ihe head 

Railway Board be reduced by 

Rs. 100." 

[Need to raise Platrorm al 

Nadvan Stallon on PG line. to 
make arrangements ror drinking 

water and to construct sheds 

(616)] 

"Thai the demand under the head 

Railway Board be reduced by 

Rs. 100." 

1 Need to construct sheds and 
raIse pial form at Parsa Slation 

on PG line (617)J 

"That the demand under the head 

Railway Board be reuuced by 
Rs.IOO:· 

l Need to raIse 
Phulwari Sharif 

E. Rly. (618)1 

Platform 

Stalion 
at 

of 

"That the demand under the head 

RailwRY Board be reduced by 
Rs. 100." 

1 Fai Illre to remove the difficul-

ties re~ r  rla~e of waler 

and inadequate ll ~ arrange-

ments in Ihe trains running het-
ween Bakhllarpur and Rajglr 

Stations on Eastern Railway 

(619)] 

"That the demand under the hrad 
Ordinary WorkIng Expenses·-Adminis-

tratlon be reduced by Rs. 100." 

[Failure to accede to the justi-

fied demands of engineering 

workers in Railways (620)] 

"That the demand under the head 
Ordinary Working expen ... -Admlnls-

tratlon -be reduced by Rs. 100." 

[Failure to accede to the de-
mands of loco mechanical staff 
lubmhted by the Indian RaIl-

way Loco Mecbanlcal Starr 

Aaociarioa (621») 

"Thai Ihe domand under tho head 

Ordinary Working Expenses.-AcJmlol .. 

tratlon-be reduced by Rs. 100." 

I Failure to accedo' to the de-
mands made by All ndlan Rail-

way Ministerial Staff Aaoc:la-

tlon (623)J 

"That the demand under the head 

Ordinary Workln. ExpenlOl-Admlnls-

tration-be reduced by RI. 100." 

L Need to moet tho four point 
demand. made by Dh.nbed 

Branch of the All India Rail-
way Ministerial Staff Associa-

tion (622)] 

"That the demand UDder the head 

Ordinary Working EKpenae&--Admlnls-

tralloo-be reduced by RI. 100." 

1 Failure to accept the 28 point 
demand. of railway omployeea 
put forward by the All India 

Railwaymcn's Pede ration (624)] 

"That the demand under tho head 

Ordinary Working ElIPInael-AdmIDh-

tratlon-be reduced by RI. 100." 

L Failure to accept the demand. 
made by All India Station 

Masters Alsoclalion (62S)) 

"That the demand under the head 

Ordinary Workin. E~ G - e atrl 

and MalnteDance-be reduced by 

Rs.100." 

[Pallure to duble the P,,1Da ·.oay 
railway track (Butera Railway) 

(626,J 

"That the demand under the head 

Ordioary Workln. EXPCIWCI--R..,alrs 

aDd Maintenance .. bc redaccd by 

RI.100." 

[P4Uure to convert the uarrow 

.. uP Una In North Bihar InlO 
broad .. ut< lines. (627)] 



/111 

: [t'ailure 10 remove (he shorlap 
or quarten (or railway emplo-

I, "',.I: ~ e~~. 1628)1 
' ~ l t the dtlllllM under Ihe head 
" Otdilliiry" WorJcinl ExpeDses.Repalre 
and Malntonance-be reduced by 
.11.", I,QQ." 

1\""l,I1:','j ,.' . 

11,)/ .,' ,,:IF,a/lure 10 check Ihe theft to 
,i ,  '  , !railway properly (629)1 

"Thai Ihe demand under the head 
Ordinary Working Expenses-Repairs 

I .. ,'" ''llnd' "MelriteMace-bo reduced by 
,·iIH! rt~  ·'R.I. 1 ~  

.. ' \. }. 

[Fallum to take act Ion against 

,,,i"'J hiab officers involved In the 

• C>'""",:,,,, '.t r~ o,t ~a l a  property 
(630)J 

; ,,: ,1 .~ at the demand under the head 

Ordinary Working Expenses-Repain 
1",0" "'d, :MalnlCoallCC." reducod by 
',j,,'" lb. '100." ' 

ill: 

e~  to 'r ~ ra ~ ~ all tho 
quarters of Railway employees 

;1"',,",1, (631») "  " 
. ~  I.. I..: .  ' ,'. 

H'\nlat'the' dcnnlllld under Ihe hoad 
Railway Board be reduced by 

1.,.,,1 ~ •. : ~' 

rlhf;.}·· I . 

~rl I. "j} 'INeed 10 coment :t)!e 1100rlng In 
'DaDcpur' loco 'b~ 1 l65O)] 

"Thal tho demand under the head 
XA:). IlRa'll"y t"ilDardo",bc: reduced by 
(W·IIII"ttl.I __ ~.  ,ie,,:, ', .. ,,,,,, 

[Need to rars: the platform al 

L "! INeurP station on EUlem Rail-
",,, '" "" WI{ tffi'l't!· , ,; "" 
,!'UBQ5>i - : ~'l'.' r. 1 :l : ~r  .\\' 'o.":'.'.l,', 
~  U>:lO'niat RI\,-'1IeIIillld"'qiljder:"tlae head 

Railway Board tie" :ledJJced by 
lb. 100." 

111011103<11 1,l.,'l,V'!'iJ \,' I· '~  387 U 
C'I" , i,v ,meFJo ClI p 
, . _. ':':ntrilln' t'tOr '' 'at ll~ .  ... y JunCo 

• \ , .. t10lhili . ~r 1l.1 l  depart. 

Iq at S.30 p,m. l6Sl)l 

-.11i 

, ',i'rbat tile 'detliaild unckr· the head 
. Railway ~ Board .~ reduCed by 

Rs. 100." 

fNeectto Introduce-such a train 
on Patna.a.,.a line as arrives 
at Paloa junction at 6 A.M. 
(653)] 

"That the demand under the hoad 
Railway Boardroduced by Its. 100." 

Nced to change tho time or 
departure or Mughaisarai Pas. 
lenllertrain from 3.U P.M. to 
4.30 P"M. from Patna junction. 
(654)1 

"That the demand undor the head 
Railway Boardbe r4:duced by 100." 

[Need to shift Booking Offlco 

l. ~ rar a"BY at present, to 
a convenionl placD at Bakhtlar • 
pur railway sia tJon on Eastern 
Railway. (655).1 

"TI>.at the demand under the head 
Railways Board be, reduced by 
RI.IOO." 

[Failure 10 run trains according 
10 Ihe time lablD and to check 
Iheir latc ru,gnlq. (656)] 

"Thallhe demand under the head 
Railway Board be roducDd by 
R,. 100." 

[lIIcoD"en.ience 10 "alleDgers and 
loss of Ih. l' lakhs ot eamin •• 
, a ~l l' '" rall~  department 

,:. 011 a~ l  !.a,e runninll o( 
., .~~ .JrOJ!l Wbllarpur Rail· 
way 81alion 10 Rajalr Eutem 

" .. ~t . ~  ' 
. ~ .' \',' < \' 

.. -,' ' ~ die: .... 1111, ~ ontll!t .. tbe bead 
Railway Board be rDduced by 

-·i •. i·lb.I .... ,·, ,.: ,1 :.,., 
'0'1' I \.'1 .. :. '1.' ! ,I 

·;,,·jl "Lit-,li [Need,·'to .~  .beds for 
'ii, <:: •• ",4 ..... 0 .... n ... pla.forma al 

~u.. a1 .ta  On Eallelll 

Railway (658)1 



"'I1Illtlbe demand' oller Ibe bead 
Railway Board be teduced by 
Its. 100." . 

Ll'feed 1~. ' l~ a~ ~l aae of 
TooTan ¥,all and. v,raoul 
Express Irbis al Blhla stalloo 00 

Easlero Railway. ~  

"thill the demand uodor tbe bead 
Railway Board be reduced by 
Its. 100." 

[Heod 10 roeo&olae the All 
India Station Mallen'Aasocla-
lion. (660)] 

"Thai the dC;1nnJ undor the head 
Railway B.nrd be reduced by 
Rs. loa." 

[Need to recC)lInise lite· India 
Railway. 1.0)00 Mechanical Starr 
Association (661)] 

"That the d. nlBd undlr Ih: head 
~l .  B llrJ b, reJu,ed by 

Rs.lOO." 

{NJcd 10 livo re 'l l.~O Ih' 
All Itjia R 111.11 Iy Ministerial 
Starr A'1O=latlon (661)] 

"That the demaaJ uod« Ihe head 
RailWay .ao.rd be TCdu,ed by 

Rs. 100," 

[Nood to 'recogaite tbo All 
India Ratlway ·S.ntclmlea,. Cabio-
men and L,vermcn Association 
(66J)J 

~1 ,Ibo 4,rnnJ· ad", Ihe hcad 
.• ;·,Ilall .. ,., Jh .. d "be ."ducoJ by 
Rs. 100," 

[Hood ~ .reco .. l., lile All 
. ' l~ ·GlUrd •. Cpu!\CU ~  

"Thal Ibe .~~  ~~ ~r ~' bead 
Rallwar Board.be, reduc:ocl by 
".1()(1." 

...... lNee.'! to re l~ the All 
... '. '~ a _tiD' "'ito"" AlOdatioa 

,. '''''I ... ~ l . . . .~ .. 

"Thai tbe demand ~ul ~r ,·t!W1 Jlelitj 
\ RBi'W,f" : lIPllt'd .be . ..I'educed by 
. Ra. l'IO. ~~ 

r ,. 

[Need 10 re l l~~ 'the Purrallar 
Rilllwa, a r' abb~  

,1 ' .. , H v( N;",){ 

"Thai lbe demand IIIIIiIIr ,11iIe bead 
Railway Board be reduced by 
RS.'I00..""· ", r ~' i 

I ·':l·.·!II.H 

[Failure 10 cheek Ibe antl·la 
boar"atillu. 'or'IlJS;"rier Oaol 
. par Divlslbll<, ,!Eastera':".lIway 
(667)] '"', .,H 

"That tbe : arl t l lle~ Ihe bead 
. all~l ar 'b'e ' ',Mucod by 
Rs'. 100 ... ··' ,,\.·'!Il ,1-

,'"I·ilil 

[Failure 10 tnd the P9l1cy of 
Ihe D,S.,' 'D~ a 'u~'  Divlsloo 
Eastern all ~ . ~ ~. l a Ihe 
Guards or Olnapur .dand'i Oay. 

(66$)] ,  , 

"Tbal tbe. ~ t ~ a~r Ibe bead 
Rallll!lay lt04rd be" Niduced by 
Rs. 10:>...· . ", .:.-

[Pallure 10 alyo 'r~ a' l. 10 
the Oeparlmelil.t jl,ilfbff and 
Auoel.tlon. r ~.' 11) India 
Railways (<i9911 " I 

t', i 

"Thai the demlnd under Ihe bead 
Ilailway . ar~ I!e . q~ e  by 

Rs. lO .~ . '" 1/' '. ' l '~  

LJ'alluro 1 ' t ~ra~' 'ibe"'!-ecol-
nilioo of Indian Natlnnal Rall-

~ eD  '~ t.:r ~~ : 1670)] 

"That Ihe demand under Ihe bead 
Ra".ay B...,.d be ,',ethlc.1I by 
.1ts.lOO:"': '''v' ) ... ·.1:,'(' 

. ') ~  .... : III J,' ~. ' 

[Need 10 live reco,nitlon I) Ihe 
BuI.m·and,So .. b. ~'ler  Rall-
w&\I • ...,..nesa W., lo.peclon 
and Anll'ant I'P-.ncnl Way 
100peclOI"I A!IIOClallo n. (611)) 
'j ,. 

.' I, .. " 

'.' ~t tbe-dtlriI*tId· iiiI&It" tINt ' bead 
. ~l ~ .' Boftd·· 'be" I ftIl..... by 
Ita. lOll!' 

;,. 'j',' "11 , •• ' 'i " ';J h:-" : 
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made by the Departmental (cate-
lory) Unions aod ASlIOclations 
(672)] 

"'FIIat; ItK: demand undor Ihe head 
Railway Board be reduced by 
Rs.IOO." 

[Need 10 slop automlltlon In 
Railways (673)] 

"Tha.t tbe demand under Ihe hrad 
I:all • ., Board be reduced by 
RI.100." 

[Failure to fully Implement tbe 
r ~ atl  of Kunzru 
Railway Accident, Enquiry Com· 
mlttee, 1962 (674)] 

"That the demand under the head 
RIIUw!\f Board be reduced by 
lb. 100." 

[Failure to fully Implement the 
recommendallons of Ihe Wlinchoo 
l\.allway Accidents Enquiry 
Committee, 1968·69 (675)] 

"That Ihe demand under Ihe hrad 
\t.Uway Board be reduced by 
Rs. 100." 

[Failure 10 check violation of 
labour laws by Railways (676)] 

"That the demand under the head 
Ordinary Worklnll Expenses-Operat· 
In, Stafr-be reduced by Rs· 100." 

[Pallure to regularhe substJ tute 
labourers. (677)] 

"n..t the demand under th. head 
Ordinary Wnrklng ExpelllCs-Operat-
lila St .... -be reduced by Rs. 100." 

[FUlure to provide full time 
,.,."k \0 substitute labourers. 
(678)] 

"That the demand UDder the head 
OIIIIaw ""orkin. ExpODse,-Operat. 
"'!JJeII'-h: redu'*' by R.,. 100." 

[Need the ICIIrp tbe retrenchmenl 
~ blued II)' Dlvhioaal 

SuperlntendeDt (E.R) In respect 
of snbslltute labour reclulted 
after 1966 (679)] 

,. That the demand under the bead 
Ordinary Worklnl Expenaes-Operal-
Ing Slaff_be reduced by Rs. 100." 

[Failure to stop Ihe policy of 
keeping employees having 10 to 
12 years service In railways III 
substitute employees (680)] 

"That he demand under the head 
Ordinary Working Expenses-Operat-
Ing Staff-be reduced by Rs. 100." 

[Failure to make permanenl the 
services of casual labourers In 
railways (681)] 

"That the demand under the head 
Ordinary Workinl Expenses·Opera-
tlng Staff·be reduced by Rs. 100." 

[Failure to re ~ the difficul-
ties of gangmen (682)] 

"That the demand under the head 
Ordinary WOlklng E,penses·-opera!ing 
Staff··be reduced by Rs. 100." 

[Failure to implement para 
291 (1) of Wanchoo Committee 
recommendations related to 
PWls. and APWIs. (683)] 

"That the demand uDder the head 
Ordinary WorklnB Expenses·Operatlnll 
Staff-be reduced by Rs. 100." 

[Failure to implemont para 527 
of Wahchoo Committee recom-
mendations rellardlol 5upplyiol 
tools to PWls and APWIs. 
(684)] 

"That the demand under Ihe head 
Ordinary BKpenscl .. Operatlnll Slarr· 
be reduced by ~. 100." 

[Pailure to Implement para 
lOS (i, II, III, and Iv) of 
Wancboo lll~ recom-
mend4t1ons j e. 10 lrea I PW I,. 
aad APWII .• hould be &I Junior 
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memben of tbe mana,cment by 
restOOn, position and authority 
(685) ] 

"That thc demand undcr tbe head 
-Ordinary Worklna Bxpenses--Operat-
Inl StaIT·-be reduced by RI. 100." 

[Failure to Implement paras 
210.213 of wanchoo Committee 
recommcndationl In relation to 
PWIs and APWls. (686)] 

"That thc demand under the head 
Ordinary Worklnl Expeoscs-·Operatlol 
StaIT·-be reduced by Rs. 100." 

[Failure to Implement paras 
250·252 of Waochoo Commlttec 
recommeodatloos concerning 
streogth aod IIvln, condltloos 
of the gangmen (687)] 

"That tne demand under the head 
Ordinary Working Expenses·-Opera-
tlnl Starr--be reduced by Rs. 100." 

[Failure to Implement paras 
278-279 (I, II, and III) of 
Wanchoo Committee recom-
mendations relating to PWiI, 
aod APWI. (688)] 

SHRI GANESH GHOSH 
South) : I be, to move I 

(Calcutta 

"lbat the demand uoder thc head 
Railway board be reduced by 
Rs 100." 

[FlllJurc to provide proper Usht-
In, arranlements 10 pallSClller 
trallll. (689)] 

"That the dcmand under the head 
Railway Board be reduced by 
RI. 100," 

[Failure to provide proper lI,hI. 
10, arrB/IICmeo!s III pasacoser 
lraios (690)] 

"That tbe demand under tbe head 
Railway Board be reduced b, 
RI, 100," 

{Failure to obIerYe ptlDCluality 
In tbe rtIIIIIIal or traJDI partlcu-

larl, the mall and express tralol 
(691)] 

"That tbe demand under tbe bead 
Railway Board by reduced by 
Rs, 100," 

[Failure to supply drlnklna water 
10 passenpr coaches (692)] 

"That thc demand under the h.ad 
Railway Board be reduced by 
Rs. 100." 

[Failure to provide adequate 
drinking waler facilities at rail-
way stalions (693)] 

"ThaI the demaod uoder the head 
Railway Board be reduced by 
RI.IOO." 

[Failure to reduce price of food 
lupplied 10 relllurant cars and 
in reslauraol rooms 10 Itallool 
(694)1 

"ThaI the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Unwll/lolOe.s or the railway 
administration to lay double 
lines between the Dum  Dum 
J unction and Banlaoo In the 
Eastern Railway (695)] 

SHRI SURAJ BHAN (Ambala) I J bo, 
to move: 

"Thlt the demand under the bead 
RaIlway Board be reduced by 
RI.lOO." 

[Pallure 10 provide Iny rallwlY 
r.taurant at Ambala city and 
'I .. dbrl ..&II way ... tJoDl (697)] 

"nit tbe demaIMI ua4et the bead 
lbllway Board be rcdtaced by 

RI,IOO," 
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.. " '. i ~ 'lfl1alluu'lo,keq Tallway waiting 
room, bath 'TQoms and 
layatorles clean and In hygienic 

ll .~ t~ ~ ~l b .. hl, city and 
~~ ~rl r a'l ~  ~ ll qll~  (697)] '/ . ~ · ... 1· 

"That the demand u'r;'def the head 
Railway Board be reduced by 

• ': \ '~  l O.. '~  

( , , • ~' ., I 1" J  • ~ ,. \ 

[Failure to Introduce two 
additional passenger trains one 
'eatfl hi"t"e morning !'O 'nd from 

,,' !. ,,,: 'AmlHlla d'rY antl'Slihiiranpur 

despite repeated' teprese1itatlons 

of the people (6981] 

, , 

'.,1 

"That Ihe ~ 'D  under the head 
~all a~ Board" ~e' 'redueed by 
Rs. 100." " 

'[Pi'lluf<!' \0 adjust '·th/dlmlngs 
or the passenger tr31m between 
Ambala city and Saharanpur 
according to the requirement of 

,Ihep.opie (698)] . 

·'thatthe dema'od 'under the head 
I" Rall'way Board" be 'reduced by 

Rs. 100," 

[F'ailure to Introduce diesel 
,  , , shuttle service between Ambala 

city and Sahararipu r to cope 
with the e er l~ rea  rusb 
of passeosers e~e (699)] 

"Thllt the demand under the head 
,,:Rallwll)' Bl:lud be reduced by 

Rs. 100:' 

[Failure to open a flag railway 

at~  bel~e  ,,,,,.m\>I\\&,' city 
and Ambala CaD II. r~ .'~ a  

stations (700)J 

'''that l1le e~a u er' ihe head 
'R:allway'Board 'be te u~  by 
Rs. 100." 

~  tel .Iimfn"e'monopoly In 
, Ibe llt~  'boot' stalls at the 
",' rall __ :;, mUtmS {V(};)j 

~ . e ~.  file head 
: ~  ,JIoaI'!l" F ~ lll  by 
Rs.l00." 

tPaliure 10 afford 'any relief 10 
," 'COIIIftIOII" ma by 'reducing the 

exlslinl exorblttrill 'fare for III 

,  , 1~  ral ~  passengen pOl)] 

'" '''That 'Ihe .dem8DIf IIIIdCli, ,the head 
"(RailWlly"JIoafd be 'reduotd by 
Rs.l00." 

[f'd1urej• \'f) ptcwkle minimum 
ameDlm ,10, III-· '01 ... passenpn 
(703)yL " ': 

"That Ihe deml\nd lUlder 1"0 head 
o R.Uwaj1 ~~ar  ~  reduced by 
Rs.l00." 

[Need to rationalise fare and 
f,.elah!stfuClure ID ,as to reduce 
a e ~ fares Jor class III 
pasteDgers (704)J 

"That Ihe demand ~ er the head 
Railway lIl/aril be re~e  by 
Rs. 11,10." 

[Pallure to avoid a l e~  (70S)] 

, ~' bal Ihe "de",aod u ~r Ihe head 
Railway no,ard be r~ u e  by 
Rs.IOO.'" " 

[Failure id' pay ailequate com· 
pensation 10 respeci of deaths 

il\ f!lll",1U' ~eD  ~  :~ 

"That Il\e demaod . wide; 'tile 'bead 

Rahwa>: ~ be, r~~  by 

~. OO.  

[Failure 10 complete t ~ quota 
reserved for S'C. and S.T, 

.~ le 'In ' er l~e~ (707) 1 

"That the demand UlHler the head 
Railway Board be re ~~~ by 
RI. 11)0," 

[Failure to prorilij/e IfIt S.C.! 
ST. rmployees 10 accordance 

'i' ""11\'t1le' Ilandlllll 'ordon or lhe 
,'I 'Oov'erdil)etlt (708)1 ! 

"That the e' a ~~ r the head 
,RaIlWll)l' .Board be, _aced by 

~ a. •. ·JOO .. ~ '~ ,oj :, I: 

[Failure 10 ~  'the lril:reaaiDI 

rI,;, ,. ''''''I ~eq~ ~ . . Govern-
" ,I' ""I .. ~  ~ . ~ t  lIP)] 



"Tbat tbo aemana lItIdel', .h6' bead 
'Ral_y t :l ~  be «dtlClOt by 
Rs.lOO." 

['all lire to cheek' 'die deliberate 
"polH*:or er ~ reCOrd of S,C. 
arid S!T.'employees'(710)] 

r ';'" '.1'· 

-rhanhe diimanduiider the head 
Railway Balint' be reduced by 
RI.lOO." 

[PailU,Ee to rool 011,\ lIM. practice 
or untouchability prevalc"i In tbe 
railway Department hi Onl form 
or another (711J] 

"Tbat lhe demand under the head 
Railway Board be reduced by 
RI. 100," 

[Palluro to Issue ~lru tttl  for 
inclusion of one S.C. or S.T. 
offlcor in all departmental pro· 
motion or selection \:ommi Ueol. 
(712)] 

"That the demand under the head 
Railway . Board be r~u~e  by 
RI.IOO./· . 

[Pallurelo erroct, economy In 
the admlnlsll'8Llon (1 t3)] 

"ThaI tbe demand under the bead 
RaUw.y Board be reduced by 

R.I. 100." 

[Failure to provent thoft and 
,pillerqe In 110m. workshops 
aod bluer ,..-dl (alit)] 

"That 1M demand UMIeI' lire head 
RaMway JIoud be.. rNuoed by 
RI,IOO." 

[P1\i1l1co to .... D IJIt use of AB-
~ b, ElUIwIIM ' ~  (7IS)] 

"That the e a ~ uni!.r the head 
Railway Board be reduced by 

RI.l00." I' 

, [Failure" to ~ e' 'W/&il dllP8-
-rlty In pay and ICnke coodlUoaa 
CfI'...,. OII'lcl81.'· -.a ordiDary 

"'_" " "I 'timPlb,.'{!iJ8j], ,I> 

"  ' "'I1lat tile demand bride, ~e head 
,.,' JRoaIl\ny B.1ara 'be nKliiced by 

Rs.IOO." 

, ' t :re ~ eontract labour 
(717)1 

":rl;lat t.he ~~a  ull'leJ; ~ head 
~a'l~a  ~ lar  lit r~  by 
..... 100:' 

[Need to .top retconchment In 
IbIt !lame of raise:' ecconomy In 
. dass If[ and clay I V cadres 
ewiD' 'when the' wtlrk load II 
. 'Increasln. em)], 

"ThaI the demand under the head 
Railway Board be reduced by 
k 106." 

[Need for witirdrawal . of all 
panel action In service •• aln.1 
rallwa)' el1l lq ~.: who partlcl-
PBle4.ln the aenor!!1 ,"rlke In 1960 
(719)1 ' 

"That the demand ullder tile head 
. Railway" BOllrd "be re u ~.  by 
1l.( 100 ... · 

[Failure to Implement the aslU-
_ aWaDln, the la.t budael 

teasfOQ to IIPSr. alass III and 
Clau lV PIIItI to relllove at8,na-
tion in tr-c:ad_(7ZO) J 

"TbBl t l~ C\CJI1lUId ~tl l . t#Jo held 
~  ,Jioar4 ,.bc 1 ~  by 
Rat 100." '.f 

[F!llIurc to proyWe, better hous-

Ina ·Iju:UltJea '0 low arade rall-
,9111" l ~  .,lIJId porlers 
(721)] 

"That tbe demand under the head 
Ral,way '!IOtrd' ~ re u~ by 
RnOO.'· '. '  , 

[Failure to provide rull equip-
ment to t ~ cmllloyees (722)] 

'''Th. ·th.' ,* .... nd""r the head 
RatIway ....... '" ,tdllccd by 

.' "  ,  : alII 100." I  , 

·.1 [Need to en'fiariee '.Ifare amenl-
,  " ,.-I,.' 'Uri' Ib' die r*l1"" employ", 

(7Z3)] , I 
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"That the demand under tile head 
Railway Board be reduced by 
Rs.lOO." 

[Anll-Iabour policy of the rail-
way Board (724)] 

"That the demand under the head 
Railway Board be reduced by 
Its. 100," 

[Need for provldlng special 
desert allowance for rail way 
employees working In desert 
areas of Rajasthan 011 the pat-
tern of other special allowances 

(725)] 

"That the de'lland under the head 
Railway Board be reduced by 
Rs.lOO," 

[Failure to live quarters, foot 
wear and uniform! to casual 
labourus (726)] 

"That the demand under the head 
Railway Board be reduced by 
RI.lOO." 

[Failure to withdraw court cases 
Instituted agalnlt the employees 
as a result of token strike of 
1968 (727)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.lOO," 

[Fkllure to Institute an autono-
mous Railway Corporation by 
abolllhlni the Railway Board 
(728)] 

That the demand under the head 
Railway Board be reduced b,. 
RI. I," 

[Failure to absorb tbe retrenched 
and lurplus employees of the 
Railway Electrification Unit. 

In the propoacd ellClrincatlon 
of the Calcutta Circular aaU.,a,. 
and otber !KW electrification 

oroject III dirr'RAt railway. 

'I)] 

"Tllal the demand under the head 
Rallw.y Board be reduced by 
Re. 1." 

[Failure to adopt I reasonable 
and justirJed policy towards the 
employees of the Railway Blec-
trlflcalion unit, a large number 
of whom bave been compelled 
to seek justice in tbe law courts 
(732)] 

"That the demand under the head 
Railway B,?ard be reduced by 
Re. \." 

[Failure to grant dearness allo-
wance In conformity with the 
high COli of Iivlnl (733)1 

"That the demand under the head 
Railway Board be reduced by 
Re ... " 

[Failure to accept the polley 
of according recognition to 
Trade Unions by ballot In all 
the Indian Railway. (734)J 

"That the demand under the head 
Railway Board be reduced to Re. I." 

[Failure to withdraw and cancel 
all ~ rt  of punishments alven 
to employees for particJpatlnl 
In 19tb Seplember 1968 token 
strike (73')] 

"That the demand under the head 
Railway Board be reduced 10 Re. 1_" 

[Failure to abolish the Railway 
Board (736)] 

"That the demand under the bead 
Railway Board be reduced to Re. 1." 

[Failure to ace to the fitness of 
the flulnp and nxtures within 
the paSlenFr coaches before 
such coaches.re attached to 
lonl distance trains (737)] 

" That the demand under tbe bead 
Rall_y Board be re40ced to Re. 1_" 

[F.U.... to replace raM and 
"eellte ~.bll .. tlJe PI-.... 
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ooadtes, parllcularly of lon, 
dl .. a~ lralnl afler Ihcae are 
removed once (738)] 

"That tbe demand ud4kr the head 
Railway Board ~ reduoad to Ro. I." 

[Indifference of the 
admlnbtratioD towards 
and amenities of Cia" 
sen,ers. (739)] 

railway 
comfortl 
III pas-

"That Ihe demand under Ihe head 
Railway Board be reduced 10 Re. I." 

[Keepln, Ihe coach altendants 
of the N. Railway under Ihe 
Carria,e and WalDn Deptt. 10 

Ibe ,rant dlsadvanl8Je 10 Ibelr 
future promoUon and service 
beacfi .. while coacb attendanls 
of aU other railways work under 
Ihe Commercial Depll. (740)] 

"That tbe demand under the head 
Railway Board be reduced to Re. I." 

[Pallure to provide adequate 
promolion facilities to suitable 
clau IV employeel of the Rail-
way EleclrHication Unit to clau 
III cadres (741)] 

"That tbe demand under Ihe ea~ 

Railway Board be reduced 10 Re. 1. 

[DeootlDJ and relrenchin, larlC 
numbers of experienced empio-
YOCI of Ihe Railway Electririca-
lion Unit afler a particular 
eleclr\rlcalion projecl il complel-
ed and handed over 10 Ihe open 
I.ioc and recrultln, new handl 
In Ibelr placel as maintenance 
Ilaff (742)] 

S"Ri O. VISWANATHAN :  I bq 10 _: 
"That Ibe demand under the bead 
Railway Board be reduced to Re. I." 

[ .... IUIe to .boUIb Rallwa,. 
... nI (143)] 

.. That Ibo demand under lhe head 
Railway Board be reduced to RI. I." 

[PRllure 10 constltule Re,lonal 
Autonomous Railway Corpora-
dOM (744)] 

SHRI BHOOENDRA JHA (Jalna,ar) : 
1 be, 10 move : 

"ThaI tbo demand under Ibe bead 
Railway Board be reduced 10 

Re. I." 

[Failure to reco.nlze Purbo!lSar 
Rail Majdoor Sabha al the 
representative Union of IhI 
employees of N. E. R. (747)] 

"That tbe demand under Ihe head 
Railway Board be reduced 10 Re. I." 

[Pailure to reco.nhe represen-
tative unions Ihrou,h periodical 
referendum (748)] 

"ThaI the demand under Ihe head 
Railway Board be reduced 10 

Re. I." 

[Failure to ensure workers' 
participation In manalement 
(749)] 

"That the demand under the head 
Railway Board to reduced to 
Re. I." 

[Failure to amellola" tho 
.rieVlDCCI of CIUI III and 
ClUlIV omploy_ (7S0)] 

8HRI O. VISWANATHAN :  I be, to 
move : 

"That the. demand under the bead 
Railway· Board be reduced to 
Re.I.'-

[Patla", to 1_0 "'-II1Imber 
of ""1 In Brlndblvln up,.. 
II -'1If1IOd1 Ind Jalarpel 
luaeUOD (7'1)] 
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• 'That Ihe demand under the head 

Railway Board be reduced to 
Re. I" 

l ~re .10, "electdfy trains 
between Madras and Bangalore 
(752)] 

SHRI SURAl BHAN :  I beg ,to move : 

"That the demand under the head 
Railway Board be rcduoed to 

Re. I." 

[Failure to provide need· basad 
minimum wages to the railway 

wwkers (753)J 

"That the demand under the head 
Railway Board be reduced to 
Re. I." 

[Failure to provide adequate 
mrdlcal facllIlles to Class III and 
ClalS I V railway emptoyees 

(754)J 

"That the demand under the head 
Railway Board be reduced to 
Re. 1." 

[Failure to have 8 

Wage Board for 
employees (755)] 

separate 
railway 

"That the demand under the head 
Railway Board be reduced to lb. I." 

{Failure to roeoanise the Bhar· 
tiya Rail Mazdoor Sangh and 
lis alflllate untons (JS6)) 

"That the demand under the head 
Railway Board be re4uced by :R •• 1." 

[Failure to provide residential 
accommodation to even 90 per 
cent of the Railway employees 
(7S7>] . 

"That the demand under the head 
1I.811way Board be redu.;ed, to Re. I." 

[Failure to provide modernslgnals 

OD the NDnbelDIRalI".y (758)] 

. D. (h(RJyJ,),·19YMI. ~ ' 

"That the demand under the head 
Railway Boatd be reduced by 
R •. IOO." 

(Pallure 10 en!IUre punctual run· 

nlngot Iralns (711») 

"That Ihe demand undtr the head 
RaIlway Board be reduced by 
as. 100." 

[Failure 10 Introduce electric 

trains In the Northecn Region. 
(772)J 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to check the theft of 
coal and timber wood by the 
Railway Officials for their 
domestic usc (77')] 

"That the demand under the head 
Railway Board be reduced by 
Rs.lOO." 

(FaIlure to stop the Increasing 
corruption from all wings of lhe 
Railway AdministratIon (774)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Failure to blfur4ate Deihl Rail. 
way Division with headquarters 
of the new Division at Ambala 

(71$») 

"That the demand .under the head 
Railway Board be reduced by 
Rs.100," 

[Pallu're to Introduce or divert 
any mall train to ron between 
Ambala and Sharanpur in day 
time (776)] 

"That 'the: ~ a ' u ~e  'the head 
Railway Board be reduced . by' 
RS,I00," 

[kefuaal to WidIIn the" ,Railway 
bridJC on Choanala in between 

Mlbala .::antI..,,, IIDfI Dukheri 
N.R, Sta,#o .. (an.l.]t 



"That:!be demaftd under ,i1ie head 
, Ordinary Workll1l Expenses--.:flepalrs 
and Mplotenanco be' redueed by 

Rs.IOO. 

[FreQue'n{ absence of lights in 
the running trains in tho Nor-

thern Railwa'y (794)] 

ba~ the demand under ',the head 

Construction of New LIn<l-Capltal 
~  Depreciation Reserve Fund be 
reduced by Rs. 100." 

{Failure to construct neW Rail-
way line beh,ecn Jagadhrl and 

Ludhiana via Cbaodigarh (80S)] 

"That the demand under the head 
Construction of New LInes-Capital 
and Depreciation Reserve Fund be 
reduced by Rs, 100," 

{Refusal to lay couble line bet-
ween Ambala a.ld Deihl via 

Kamal (806)] 

"That the demand under tbe Con-
struction of New Unes-Capital and 
Depreciation Reserve Fund be re-
duced by Rs. 100." 

[Failure to have survey to 
Cllnstruct a new IIDe between 

Barara and Nahan (Himachal 

Pradese) (807)] 

SHRI RAMAVATAR SHASTRI t I bel 

to move l 

"That the demand under the head 
Railway Board be rrduetd to Re. J." 

[Failure to check the larae scale 
pilferage of railway property 

(860)] 

.1 

"That the e a~  und4r "'e head 
Railway Board be reduced to Re. J." 

[Failure to implement the re-

comrmndlltlons made by Kunzru 
'CdmrlllttU 'aM' )VAnchoo Com-
m111t6' rot Cb'ecldna railway 

IccifJc;U'(86IJl' . 

"The·t the demand under the head 
R4lilway Board:be reduced to Re. I," 

[Fatlure I\) withdraw the saloon 
facilities provided to railway 

officers (862») 

"That the demand under tile head 
Railway Board b. roduoed to Re, J." 

[Failwi to Check the delay in 
running of train. at scheduled 

timo (863)] 

SHRJ GANESH GHOSH 
move: 

J bea to 

"Thai Ibe demand ulldor the head 
Railway Board be reduced to Re. J." 

[Failure 10 ablorb all class III 
aDd cia.. I V stafT of tl,o Rail-
way EleclrHicalion Unit accord-
ing to thdr existing pay, srade 

aDd position In the open lines 
after a particular electrification 
project Is completed (911)] 

"ThaI the demand ul1der the head 

Railway Board be r.duc(d to Re. I." 

[Compelllna the Cia.. III Itaff 
uf the Railway Electrification 
Unit to appear More a Selec-
tion Committee ro tost their 
competence to continue In their 
GustlnB pay aod ,rade after a 
particular eloctrification pr<';.et 

Is compl.ted (912Jj 

'~ al the demand under the head 
Railway Board be reduced 10 Re. I." 

'. [Disapproval of Policy to shift 

the alliin, Dhlflct Enaineera 
of(JCO! at SI1IIu,I under the 

N.R. Railway 10 Katihar (913)J 

- > "That lhe derriand under ibe head 

"1tlllway Boalcf "be rcauced to 

Re, I," 

.. ~  'xP'"lafe: to ,Ive any relular 
'.' -acsre' 10 Il\e casual class IV 
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employees who have worked 
continuously for the last ten 
years in the Railway Electrlrlca-
tion Organization (914)] 

"That the demand under the head 
Railway Board be reduced to 
Re. I." 

[Break in services of the class 
IV casual staff working In Rail-
way Electrification every three 
months to deprjYe them of any 
claIm to a regular scale 1~  1 

"That the demand under the head 
Railway Board be reduced to 
Rs. I." 

[Purposefully changing the head-
quarter of an electrifIcation 
project to deprive the Railway 
Electrification staff wOlklng in 
that project of any claim to 
daily allowance (916)J 

"That the Demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to provide passenger 
amemlles particularly about 
lighting and water supply in 
Class III bogies In slow· moving 
p ... enaer trains a. have became 
practically universal in the 
Wesl Bengal area (917)J 

SHRI RAMAVATAR SHASTRI :  I 
beg to move 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need to taLe remedial mea-
sures to elimInate human failure 
In the context of railway acci-
dents (920)] 

"That the demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[N eed to ,lve 'peelal pay to all 
"Uwa), e l ~ .. (921)1 

"ThaI Ihe demand UDder Ibe head 
Railway Board be reduced by 

Rs.lOO." 

[Need to fix pay in Dewscales 
vis-a-vis welghtalle of service 
already reDdered by Ihe S.Ms, 
A.S.Ms. and other railway 

employees (922) J 

"ThaI the demand UDder Ihe head 
Railway Board be reduced by 
Rs.lOO." 

[Need of permanent negotiating 
machinery and compulsory arbl-
tation at the desire of either 

paCly Involved in dispute (923) J 

"ThaI the demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need to give rent free quar-
ters and house rent allowance 
to all employees (924)] 

"That the demand under the head 
Railway Board be reduced by 
R •. 100." 

[Need to fix not more than 
8 hours work and oveCilme 
allowance to all employees 

~  

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to cancel .uspenslon 
and charge-sbeets orders against 
certain railway employees in 
Danapur division In Easlern 
railway ('126J) 

"ThaI the demand under Ihe bead 
Railway Board be reduced by 
R •. IOO." 

[Nerd for Ihe pay ment "f full 
e ~ll D and full pay f<>r 

the sick period 10 certain sllfr 
In ban. pur dlvlaJon of Ea"lfIl 
Il,UwI)' (927) 1 
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"That the demand uader the head 
Railway Board be reduced by 
Rs. 100." 

[Need for makinll present to the 
Loco staff who were Involved 
In'8 recent agltatlon at Mugbal· 
sarai and Danapur in Eastern 
Railway (928)] 

"That tbe demand under Ihe bead 
Ordinary Working Expenses-·Operat· 
Ing staff--be reduced by RE. 100." 

[Need 10 give political rights to 
the S. Ms. A.S.Ms. and other 
railway employees (929)J 

"That the demand under the head 
Onlinary WOJ kIng Expenbes.Operat-
ing staff--be reduced by Rs. 100". 

[Need of proper transfer Rules 
In respect of Head Office control 
posts and other posts for the 
S.Ms. and A.S.M •. (930)J 

"That the demand under the head 
Ordinary Working Expenses-·Operat· 
ing--staff be reduced by Rs. 100." 

[Need of giving public holidays 
to S. Ms. A. S. Ms. and other 
railway employees (931)] 

"That tho demand under the head 
Ordinary Working Expenses-.Operat· 
log staff --be reductd by Rs. 100." 

[Failure to promote railway 
accounts clerks grade II to high. 
er grades by virtue of seniority 
(932)] 

"That the demand under the Head 
Ordinary Working expenses-opera tin, 
staff --be reduced by Rs. tOO." 

l Failure to aboliSh App, II·A 
examination of accounts clerks 
and allow tbem to appear at 
App. III·A direct (933)] 

"That the demand under the Hcad 
Ordinary Workln. EXpeDses·-operat· 
Inll ataff--be reduced by Rs. 100" 

[Pat ""e' 10 prolDOle ",Ollall 

clerks grade II up to the rBnk 
of sub-head (scale Rs. 210-380) 
on the basis of seniority and 
vacancies occur in the higher 
grade. (934)] 

"That the demand under the Heod 
Ordinary Working Expenses--operat-
Ing staff--be reduced by Rs. 100." 

[Failure to determine principles 
of wage determination keeping 
In view Ihe decisions of the 15th 
Labour Conference, 11167 for the 
S.Ms., and A.S. Ms. (935») 

"That the demand under Ihe Head 
Ordinary Working Expenses.-operatlng 
starf--be reduced by Rs. 100." 

I Need of classification of &<r-
vices for the S. Ms., and A.S. 
Ms. (936») 

"That Ihe demand under the Head 
Ordinary WOlklng Expenses--operat-
Ing staff--be reduced by RI. 100." 

[Need for disciplinary rules 
including classifkallon, control 
and Appeal Rules for S. Ms, 
and A.S. M •. (937)] 

"That Ihat demand under the Head 
Ordinary WOI king expenies--operatlnl 
staff--te reduced by Rs. 100." 

I Need of promotion to the 
S. Ms., and A. S. Ms. (938)J 

"That the demand under the Head 
Ordinary Working Expensn--operat-
Ing stafr·-be nduced by Rs. 100." 

[Need of changes In the struc-
ture of emoluments and condi-
tion of aervlces with the object 
of achieving ratlonallsallon 
.Impllcation, uniformity and 
purity to the fullelt degree POI-
sible of S. Ms. and A. MI. 
(939») 

"That lbe demand under lhe b.ld 
Railway Board be red uccd by 
Ri.IOO." 

[Need of takln, back for Iraln-
10, to trade .pprfPtlc.. whOle 
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tSbrl . RamaNr Shastri] 

·name. have been removed In 

. Danapor Division of E, Rall-
way,(940)] 

"That the d'mand under the head 
Railway· Board be reduced by 

Rs. lOll," 

[Need for regular prom'Jtlon to 
railway staff against the existing 

vacancies as ~r seniority. (941.J 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100." 

[Need to treat running room 
cooks, bearers as regular. (942) J 

"That the demand under the head 

Railway Board be -reduced by 

Rs. 100" 

[Failure to meet 5 polnf demand 
of the loco mechanical staff of 
Danapur Division of Eastern 

Railway. (943)] 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100." 

[Failure to arrange trade test 

for loco shed staff. (944)J 

"That the demand under the head 
Railway Board be reduted by 

Rs. 100: 

[Failure to absorb suhstltut.s 
against tbe existing vacancies 
In Daoapur DlvbioD of E. Rail-

way. (945)J 

"That the demand under the head 
Railway Board be reduced by 

RI.IOO." 

[Failure to cancel transfer orden 

of cleaners and BTMS In Dana-
pur DivHicin ,of E. 'Railway, 
(946)J 

~rb.t tb," dtmipll l '~er the bead 

. Railwa1 Board be redoced by 

Rs, lOll," 

[Need of promotion to grade 
• A' Firemen at Danapur and 
supply of uolforms to them, 
(947)] 

"That a demand under the head 

Railway Bllard be reduced by 
Rs. lOll," 

[Need of calculating mileage 
allowance from 'signing on to' 

'8'gn'nll off' all running staff 

(948)] 

"That the demand under the head 
Railway Board be reduced by 
~  tOO." 

[Failure of treating checking 
'railway staff as runnIng staff 

(949)J 

"That the demand under the head 
RaJlway Board be reduced by 
R., lOll," 

[Need (or making leave rule. 
for all railway employees. (950)] 

"That Ibe demand under Ihe head 
Railway Board be redu<:ed by 

Rs. lOll," 

.[Need of glvltal medical faclll-
des 10 all railway employee., 

(951)] 

"That the demand under the head 

Railway Board be reduced by 
R., 100," 

lNeed of livll;'l educational 
assistance 10 all railway employ-
ee ~ (!lSi) J  . , 

"That Ihe de;"aod under the head 
Railway Board be red,,,ed by 

Rs, lOll," 

'[Need of aiV";g allowances to all 
1I1I'II'8Y l ~ta  (953)] 
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"That the demand under tbe bead 
Railway Board be redll(:ed by 

Rs.100." 

[Need of immediate Krapplna 

of Govl. Servant" Conduct 
Rules for railway employees. 

(954)] 

"That tbe demand under tbe head 
Railway Board be reduced by 
Rs.IOO." 

[Need of 81vlng passes and 
other leave travel concellSlons to 
all railway employees (955)] 

"That the demand under the bead 
Railway Board be reduced by 
Rs.IOO." 

[Need of giving trade union 
rights to all railway employees 
and evolving policy of rec08nl-
Iton and glvlog negotiating 
faclltlies to unions and service 
a associations. (956)] 

"That the demand under tbe bead 
Railway Board be reduced by 
Rs. 100." 

[Need of aivl08  amenities aod 
facilities to railway employees 
(957)] 

"That the demand under Ibo head 
Railway Board be reduced by 

Rs. 100." 

[Need of raisin. ap of luperan-
nuatlon. (958)] 

"Thai the demand uDder Ibe bead 
Railway Board be reduced by 
Rs. 100." 

[Need to &lve retirement bene-
fits to all employ_, (959)] 

"Tbat tbe demaod UDder tbe bad 
Railway Board be reduced by 
R .. 100." 

[NCfd of IMDI IDterlm relkr 

to.1I r.n.a, ~~  (960») 

"That the demand under the had 
Railway Board be reduced by 
Rs.IOO." 

[Need of giving uniforms and 
prolecllve clothloa! to the emp. 
loyees. (961)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need of staff wei fare measures. 
(962») 

"That the demand under tho head 
Railway Board be reduced by 
Ih.IOO." 

[Need of scrapping confidential 
reports. (963)] 

"That the demand under the head 
Railway Board be reduced by 
RI.100," 

[Need to extend fioancial assls· 
tance to Samastlpur colleae by 
Railway Board in view of the 
fact tbat a larae numbers of 
wards of Railway employeel are 
studylna in the tbe said collese, 
(965)] 

"That the demnnd uDder Ihe bead 
Railway Board be reduced by 
Rs.IOO." 

[Need 10 uparade tbe middle 
school In Garb.ra (Barauol) to 
a Hlaber Secondary Scbool. 
(966) 

"Thai Ihe demaud under the head 
Railway Board be reduced by 
RI,IOO," 

[Need 10 connatruct a board 
JUQe line 'rom s.ma.t1pur to 
Derbbanp keeplDa 10 view tbe 
Imporlance of airport 10 Dar· 
bhanp wbleb may be uICd allO 

for the war PU'PO", (967)] 

"That tbe deman4 UDder tho bead 
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Railway Board be reduced by 
Rs. 100." 

[Need to Introduce a Dew traiD 
'Mit hila Mall from Samastlpur 
to Delhi. (968)] 

"That the demand under the head 
Railway Board be reduced by 
Rs 100" 

[Need to open primary schools 
in r3ch Railway Colony In 
Garhara (Barauni) in view of 
the number of Railway emp-
10) res there which is about 
5,500. (969)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

INeed the discontinue the 
practice of not serving meals 
once a week in departmentally 
run CanteeDs on N.E. Railway. 
(970)J 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need to provide a stoppage of 
Jonta Express, at Gulzartbagh 
Station Railway. (971)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need to provide a stoppage of 
Tata Express at Pdtna City 
Station on Eastern Railway. 
(972)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need to introduce a train from 
RIDChi to Patna in the morDiDS. 
(913») 

"That the demand UDder the bead 
Railway Board be reduced by 
R •. l00.'· 

(N"" 10 provide I\ltacleDti ID 
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all I class and III class sleeper 

coaches. (974)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Netd to make Immediate arran-
gement for residential accomm-
odation for class III and class IV 
employees of S.lmastipur Division 
(Northern Railway). (975)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Failure to meet the ju.tiflcd 
demands of train e1er ks and to 
remove their difficulties. (976)] 

"Tha t the demand under the head 
Railway RJard be reduced by 
Rs.IOO." 

I Failure to acceGe to the 
demands put forward in writing 
to the Dlvlsillnal Snperintendent 
on 30th July, 1969 by the class 
I V train lighting staff or Dana-
Jlur Division on Eastern Rail-
way. (977)] 

"That the demand under the head 
Railway Boe rd be reduced by 
Rs.IOO." 

[Need to give up the discrimina-
tory policy of 5upplying uni-
forms to Filters and Khallasls 
In Electricity deparrment of 
Eastern Railway and Fillers 
Khallasis of North and North 
Eastern Railwa)s, (978)J 

• 'That the demand under the head 
Railway BOard be reduced by 
Rs. 100." 

[Failure to make satisfactory 
arraoaements to provide dJin-
kina water It Parsa, Pothahi, 

~'u'. TarcSloa IIICI all other 
otatlOD.OO ratna-Gaya IIDe or 
~  Rallwa)" (979)J.--.. 
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"That the demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Failure to make proper arranae-
menls of lavatorle. and IIghtlnll 
al Par,"" P,)lhahl. Nadaul, 
Tarrgana and all other stollons 
on Pdlna-Gaya linc of Eastern 
Railway. (980) I 

"That the demand under the head 
Railway B lard be reduced by 
Rs. 1 00." 

I Need to slop dlrecl recruitmenl 
of guard 'C' (R •. 130-225) and 
the <Juota should al least be 
immediately restored to the 
train clerks as was prevalent 
prior 101958. (981)1 

"Thai the demand under Ihe head 
Railway Board be reduced by 
R •. 100'" 

I Need to open promotion 10 
Commercial Deparlmenl for 
TraIn Clerks and to fh a per-
cenlnge thereof, (982)J 

"That the demand under the he&d 
Railway Board be reduced by 
Rs. 100." 

INerd of rrd .. lgnallnl "TraIns 
Clearks" a. "Vehlcle Move-
menl Controller" in accordance 
with the nature of worklnl. 
(983\ J 

"That the demand under Ihe hrad 
Railway Board be reduc<d by 
Rs. 100." 

[Notd of brlnalnl pereentale 
of up-gradation of Trains Clerks 
at the par with othor class III 
cateao.le.. (984)J 

"Thai Ihe demand under Ihe head 
Railway Board be Reduced by 
Rr. 100:' 

[Need of livinl recolnltlon to 
All lodla Tralnl Clerk. Agoc:l.-
IloD, (9S'l] 

"That Ihe demand under Ihe head 
Railway Board be reducod by 
Rs. 100." 

[Need of gtvlng facilities such 
day duty, routIne shed duty, 
pay sen Ie, percentage of up-
aradatloD, gaze lied holiday. lind 
8C.vJce conditIon to TraIns 
Clerk! as enjoyed by office 
clerks in railways. (916)] 

"Thai Ihe dl'mand under the hend 
RalJway Board be reduced by 
Rs.IOO." 

fN,ed of aivlng owr-tlme fnci-
lity to the Machanical Staff in 
Ihe We"ern Railway a. enjoyed 
In olhor Railways. (987)] 

"That the demand under Ihe head 
Railway Board be reduced by 
Rs 100." 

[Need of Implementing all 
decisIons of the Railway Board 
10 the Western Railway reaar. 
dIna Mechanical Staff. (988)] 

"Thai the demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need of aboll'hlng the posts of 
B. T. M. fillers ond promoting 
them to the posts of fitters in 
Ihe We.lern Rail way a. has heen 
done In other R .lIways. (98<) I 

"That the domar,d undor Ihe h"ad 
Railway Roard be redured by 
RI. 100." 

[Nred of fixi ng avenue of promo-
tion to the carpenters, black 
smiths, and tin smiths workinl 
In the Weltern Railway Loco 
Shed •. (990) J 

"Thai Ihe demand UDder the hoad 
Railway Board be reduced by 
RI, 100." 

I Need of alvlnl .. me facilitIes 
10 Ihe Turne.. in the Loco 
Shed. which are enjoyed by the 
MatblDllta. (99111 
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"That the demand under the head 

Railway lioard be reduc:ed by 

Rs: 100." 

[,"'eed of Improvlna the condl· 
tlons of the Boller makers 10 

Loco Sheds. (992)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Need of glVlOg promotion to 
the mechanical slaff according 

to the skill aDd work allotted. 
(993)] 

"That the demand u~ er the head 
Railway Board be reduced by 

Rs.IOO." 

[Failure In confitmlng the services 
of the Mechaoical Siaff. (994)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.lOO." 

[Non ·payment of overtime dues 
to the Supervisors of breakdown 
trains since September. 1969 In 
the Western Railway. (997)] 

"That Ihe demand under the head 
Railway Board be reduced by 
Rs.lOO." 

[Need of conduclloS highly 
skilled lesll 10 Ihe WeSle!'D 
Railway. \ 998)] 

·'That Ihe demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need of givlns' preference to 
senior Khalasls of Steam Loco 

Sheds 10 Diesel Sheds. (999)] 

"That Ihe demand under the head 
Railway Board be reduced by 
Rs.100." 

[Need of doublinS the WII,_ of 
Loco Shed filler Khalul. ltlaa 
other !tb ....... (1000)] 
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"That tbe demand uDder lhe head 
Railway Board be reduced by 

Rs.100." 

[Need of raisins tbe wages of 
fitters In view of their work and 
responsihilities. (1001)] 

"That the demacd uDder the head 
Railway Hoard be reduced by 
Rs.lOO." 

[Need of reducing work load of 
the Mechanical staff. (t002)] 

"That Ihe demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need of keeping adequated 
stocks in Ihe tool room of Deihl 

Loco Shed. (1003») 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Need of keeping and maintain· 
ing First Aid Box In the Delhi 
Loco Shed which is absenl Ihese 
days. (1004») 

"That Ihe d,mand under the head 
Railway Board be reduced by 
Rs.100." 

rNeed of implemen ling day.to· 
day officialing duty of filling 
staff in the Deihl Loco Shed. 
(1005)] 

"That Ihe demand under Ihe head 
Railway Board ~e reduced by 

Rs.lOO." 

[Need of upgrading all S.  S. 
Posls of Mainteoaoce Siaff in 
Del!:1 Dlvisioo of N. Railway. 
(1006)] 

"That the demaod under Ihe head 
Railway Board be reduced by 
RI.100,'· 

[Need of roslorln. all privileges 
denied to 24 Loco Shed Staff of 
Delhi after reltorln. break 10 
..me. GIlbo ItIIIWI)' emplo),en, 
(1007)] 
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"That the demand under the head 
Railway Board be ,reduced by 
Rs.IOO." 

[DenIal of rIght to senior sta ff 
for DIesel training in the Western 
Railway. (1008)1 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Need of paying officiating 
ollowan'e to all eligibles and 
10 prepare shed wise panel In 
Ferozepur Division, Northern 
Railway. (1009») 

"That the demad under the head 
Railway Board be reduced by 
Rs. ICO." 

[Need to pay overtime payment 
to all who work above their 
restored duty hours accordingly 
and to maintain record by L.F. 
J UC, in Ferozcpur Division of 
Northern Rall".y, (1010}j 

"That the demand under the head 
Railway Board be red.uced by 
Rs. 100." 

[Failure In regular maIntenance 
of track In the DeIhl Loco Shed. 
(IOI1)J 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO," 

[FunctionIng of the Canteen of 
Delhi Loco Shed and need for 
fresh election of the Canteen 
Committee. (1012») 

"That the demand UDder the head 
Railway Board be reduced by 
Rs.100." 

[Need of removina trouble beiDa 
eXpllrlenced about tipped tools 
Ie the DeIhl Loco Shed. (lOB)) 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure In the Implementing of 
class IV staff recommendations 
and 25 per cent upgradatlon of 
staff as per recommendation of 
Shankar Sharans Award. (1014)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[FaIlure in supplying uniform. 
10 Loco Mechanical Staff as 
per recommendation of Das 
Commsssion. (1015)]. 

"That the demand under the head 
Rail way Board be reduced by 
Rs: 100." 

[Need of stoppihg violatIon of 
Hour of Employment Rules by 
the local administration al 
Jullundur City In Northero Rail-
way, (1016)] 

"That the demand under the head 
Railway Boaru be reduced by 
Rs, 100" 

I Need of «gular cleaning of 
dugs for ea,y repair wtlrk of 
engines at Jullundur City in Nor-
thern Railway. (1017)J 

"That the demand under the bead 
Railway Board b~ reduced by 
Rs. 100." 

[Need of continuing half day 
leave for reliaious functions In 
Ferozepur Division of Northern 
Railway. (IOIS)J 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO". 

[Need of keeping tooll rooms 
opened for 24 hours and provld. 
inB Ihem accordlna to require-
ment, In Ferozpur Dlvi,lon of 
Northern Railway. (1019)J 
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"That the demand under the head 
Railway Bl)ard be reduced by 
RI.lOO," 

[Need 10 Introduced one day 
more delux train to Calcutta 
via Patna and back, (1032)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.I00," 

[Need to allot a quota of seats 
for MPs In deluxe trains running 
between Delhi and Calculla and 
Vice versa. (1033)1 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO" 

[Need to avoid accidents and 
to pay adequate compensation 
to the next kin of casualties 
among passengers. (1034)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100" 

[Failure to give employment to 
Ihe family members of those 
employees who get Injured dur-
Ing !lCrvlce or those who relire, 
(1035)] 

"Thai the demand under Ihe head 
Railway Board be reduced by 
Rs.100." 

[Failure to withdraw easel 
against those railway employees 
who took part In September 19, 
1968 strike. (1036») 

"That Iho demand UDder Ihe llead 
Railway Board be reduced by 
RI,IOO. 

[Failure to check tbel'tl of aooda 
valued at crorea of rupees eftry 
year from Jamalpur railway 
worbhop, (1037)] 

"That the demand under the head 
Railway Board bo reduced by 
Rs. 100_" 

[Indifferent altitude of the Rail-
way Board In sanctioning posts 
for Hindi work In the office of 
the Railway Board and keepinl 
the post of Joint Director 
(Hindi) vacant since Its creation. 
(1038)] 

"Thai the demand under the hoad 
Railway Board be reduced by 
RI, 100," 

[Need of usinl national lanaua-
&OS mentioned In the Eighth 
Schedule 10 the Conslltution 
In the office of Railways in the 
States. (1039)] 

"Thai the demand under the head 
Ordinary Work in I Expenses-Opera-
tion (Fuel) be reduced by Rs. 100." 

[Failure to supply broken coal 
to locomotives as per rules. 
(104)] 

"That the demand under the head 
Ordinary Workinl Expenses--Opera-
lion (Fuel) be reduced by Rs. 100," 

[Failure to check large scale 
pllferalle and westage of coal, 
(1041)] 

"That the demand under the head 
Ordinary Workln. Expenses -Opera-
tion (Fuel) be reduced by Rs. 100." 

[Failure to check corruption ID 
cases of .cceptiDI Inferior coal 
from contractors and paylnll 
them for luperior coal. (1042)) 

"That the demand under the head 
Ordinary Work"l ElIpeoses--Opera-
lion other than starr and fuel be 
reduced by RI, 100," 

[Failure to check sale of fake 
ticteta. (1043») 
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"Tbat tbe demaad under tbe bead 
Ordinary Worltln. &pClU.-<)pcra-
tlon other tban atarr and fuel be 
reduced by Rs. 100:" 

[Need tocbeck larp lCale 
wastaae of Itallonary (IV44)] 

"That tbe demand under tbe head 
Ordinary Work ins Expensea-·Opera-
lion olber than starr and fuel be 
reduced by Rs. 100." 

[Noed to check tlcketlell travel 
with a beavy band. (1045)] 

"That the demand under the bead 
Railway Board be reduced by 
Rs.lOO." 

[Misuse of Railway Territorial 
Army compo;ed of Railway 
e l ~ee  at the time of last 
one day token mike on 19lh 
Seplember, 196d and at olber 
occasions 10 suppress tbe lealti· 
mate aailations of Railway 
employees. (10.58)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.lOO." 

[Failure In concedlnl tbe just 
and lelhlmale lrieyance. of Ihe 
Railway employees worklnl In 
the Patratu Diesel Enalne  Shed. 
(1059)] 

SHRI SURAJ BHAN t I bel to move: 

"That tbe demand under tbe bead 
Railway Board be reduced by 
RI. 100." 

[Pallure to provide adequate 
ltarr In the Ambala Canlt. 
RaHway Hospital. (1060)] 

"That tbe delllaDd IiDder the bead 
Railway Board be reduced by 
RI.IOO." 

[Pallure to appolot a wlterman 
at Kalanau Ratlway lltatioll 
(NorIbOrD Rail .. ,), (1061)] 

...... 

"Tha t the demand under the bead 
Railway Board be reduced by 
.aa. 100," 

[Need to provide electricIty at 
Kesrl RUIWIaY Stallon (Nonhem 
Railway) and tbe Itafr quarters 
attached wltb tbe Railway 
Stallon. (1062)] 

"That tbe demand under tbe beld 
Railway Board be reduced by 
R',IOO." 

[Failure 10 improve the lanltary 
conditions 'n Ibe railway colooy, 
Ambala Canll. (1063)] 

"ThaI tbe demand under Ibe  bead 
Railway Board be reduced by 
Rs. 100." 

[Need to provIde electric fanl 
al the exit lales of Ambala 
Can It, Railway SIal Ion (Northern 
Railway) (1064)] 

"That the demand under the head 
Railway Board I)e reduced by 
R •. lOll," 

[Pailure 10 provide olectrlrlty 
at Kalanaur Railway Stallon 
(Northern Railway) and lhe 
starr quarters allached with Ihe 
Railway Stalion, (1065)] 

• 'That tbe demand und.r Ibe bead 
Rtllway Board be reduced by 
Rs.l00." 

[Lack of even basic civic 
emenltl.. In tho Rampura 
Railway ColDlY at Ambala 
Canll. (10661] 

"1'ba1 tbe demand under lhe head 
Rall.ay Board be rcduced by 

Rt. 100." 

[Pallure to Improve tbe unltalY 
coadltlon. Ia the raJlway colGay. 
AmllBla Canlt, (106 7Jl 
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"That the demand under the head 
Railway Board be reduced by 
Rs,IOO," 

l Unsatisfactory working of Rail-
way Hospital at Ambala Canll. 
(1068)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Inadequate medIcal facilitIes to 
the Railway employees of 
Ambala Canlt. and Ambala City. 
(1069)] 

"That the demand under the head 
Railway Board be reduced by 
R •• l00." 

[Inordinate and avoIdable delay 

in setllement of personal cases 
of .taff of Kalka Railway 
Workshop. (1070)] 

"That the demand under the head 
Railway BJard be reduced by 
Rs. 100." 

[Inadequate medical facilities to 
the Class III and CI ••• IV staff 
of Kalka Railway Workshop. 
(1071 )J 

"Tha t the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Gradually decreasing .trength 
of Kalka Workshop and the 
undue, unwaoted and discrimi-
natory transfen of staff there-
from. (1072)1 

"That the demaod under the head 
Railway Board be reduced by 
RI.lOO" 

l Deterioratin. relatlool of Ad-
minlslratlon Bod slafT of Kalka 
Railway Worklbop. (1073)] 

"That the demand under Ihe head 
Railway Board be reduced by 
RI.lOO." 

[Failure to Improve the streets, 

drinking waler arrangements and 
street lights In the Railway 
Colony-(DHOL Type) at Kalka 
(Northern Railway). (1074)) 

"That the demand under the head 
Railway Board be reduced by 

Rs.lOO." 

[Failure to demolish DHOL 
Type quarters prepared out of 
tin sheets which are useful 
neither In winter nor In summer 
and Instead construct new 

modern resIdentIal quaners for 
the staff at Kalka. (1075)] 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100." 

[Failure of the Railway AdmInis-
tration to remove the grievances 

of S. C. e l ee~ in the Rail-
way Workshop, Jagadhri per-
falnlng to theIr promotIon. 

(1076)] 

"That Ihe demand under the head 
Railway Board be reduced by 

Rs.lOO." 

[Failure to provide electrIcity at 

Lalru Railway Station (Northern 
Railway) and In the Railway 
slaff quarters attached with Ihe 
saId railway statloo. (1077») 

"That the demand under the head 
Railway Board be reduced by 

RI.lOO." 

[Need to provide lleparale urlnal/ 
latrInes for Railway starr at 
Ambala Canll./City Railway 
Stations. (1078)) 

"That the demand under the head 
Railway Board be .educed by 

Rs.lOO." 

(Failure 10 remove conICSlioD on 
platform on a~ u l of mall 
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baas of RMS at Ambala Canlt. 
Railway Station. (I079)J 

"That thc demand under the head 
Railway Board be " reduced by 
Rs.lOO." 

[Need to set up adequale 
re~lr  rooms at Ambala Canlt. 

Railway Slation. (IOBO)J 

" That thc demand under the head 
Railway Board be reduced by 
Rs.lOO." 

[Need 10 make provision for 
supply of beddinas al Ambata 
Cant!. Railway Stallon. (1081») 

SHRI RAMAVATAR SHASTRI: I bea 
to move: 

"That the demand under the head 
Railway Board be reduced by 
Rs.100." 

LF .. llure to provide faciHly to 
ask questions and receIve replies 
in Hindi and other 1anaua!!es 
listed in the Constitution durlna 
inlervlews by the Rail way 

officials. (1083)] 

"That the demand under the head 
Railway Board be reduced by 

Rs.100." 

[Need to shirt the office of 
Assistant Station Master In 
Patna near the main aate. 

(1084)J 

"That the demand under the head 
Railway Board be reduf/cd by 
ill. 100." 

[Fllurc to construct a pucea 
overbrldae I. Methapur near 
PAloa junclion In Ealtern 

RaIlway. (IOSS)J 

"That tile demand under th. head 
Rail",.,. Board be reduced by 

R .. lOO." 

[Need to take OYer the rallw!y 

betftOD Paluba aad IsllIDpur 

belonllng to Ulhl Railway and 
to convert It Into broad laUlLe 
line. (1086)] 

"That the demand undc r the head 
RallwlY Board be reduced by 
Rs. 100." 

[Need to raise the amount beln. 
provided by the railway. to the 
a~aul Municipality as aid 

because thousands of Railway 
employees are IIvin. there. 

(1087)] 

"That the demand under the head 

Railway Board be reduced by 
Rs.100." 

[Failure to check Incidents of 
hooliganism with railway 
labourers and In Ihelr colony In 
Garhara, which Is the centre of 
Eastern and North Eastern 
Railways. (1088)J 

" That the demand under the head 
Railway Board be reduced by 

Rs.IOO." 

[Need 10 ell tend the 
over-brldae in Thana 
junction station, North 

Railway, towards Ihe 
(1089)] 

presenl 
Bihpur 
Easlern 
North. 

"That Ihe demand under Ihe head 
Railway Board be reduced by 

Rs. 100.°' 

[Need to open a D.T.S. orrico 
In Sonepur, North Butcrn Rail-
way (1090.] 

"That the demand under Ihe head 
Railway Board be reduced by 

RI.lOO." 

[Need 10 find a IOlutioD to thc 

crllb lmmlncat due to erodon 
by rIver Gao.... to Manlal 
lIal!on of Nortb Eulcm RaIl· 
way. (1090)] . 
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[Shrl Ramavtar Shaltrl 

"That tho demand under the bead 
Railway Board be reduced by 
Rs.100." 

[Need to construct a wal tina 
room for It I clau passengers on 
Thana Bihpur junction station 
on North Eastern Railway. 

(1092)] 

SHRI SURAJ BHAN t I bell to movei 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100. ' 

[Need to give adequate grades 
to P<>wer Cabin starf of Deihl 
Main. (1094)] 

"That the demlnd under the head 
all ~  Board be reduced by 
RI.100." 

[FaIlure to give cash compensa-
tion to the commercial staff 
whore Ihelr rest falls on National 
Holidays. (1095)] 

"That the demand under the head 
Railway Board be reduced by 
RI.IOO." 

I.Failure 10 accept the demands 
of firemen (1096)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Failure to accept the demands 
of firemen (1097)1 

"Thal Ihe demand under Ihe head 
Railway Board be reduced by 

RI. 100." 

(Noed 10 construct a new rail-
way line from Jalladhrl 10 
p .. oola Sahib In Himachal 
Pr.delb (Nortbern Ral""y) 

(1098)] 

"That the demand under tbe bead 
Railway Board be reduced by 
RI. 100," 

[Failure to accept the ou tstand-
Inll demand. of Railway Guards. 
(1099)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Need to Itart medical reimbur-
sement system In the Railways. 
(1100)] 

"That the demand 
Railway Board be 
Rs.IOO." 

under the bead 
reduced by 

[Need to extend tuition ree rei-
mbursement to railway staff up-
to graduation. (11 01 )] 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO.·' 

[Need for proving public call 
booths at Ambala City, Ambala 
Canll. and Jagadharl Railway 
Stations. (1102)] 

"That the demand under the head 
Railway Board be reduced by 
RI.IOO," 

L Need to construct raised plat-
forms at Kalanpur Railway 
Station. (1103)1 

"Tha t the demand under the head 
Railway B)ard be reduced by 

Rs.IOO." 

[Need to live lunch brealc to all 
commercial clerics. (1104)] 

"That the demaod under the head 
RaIlway BJard be reduced by 
R •. 100," 

[Need 10 live lOme lpeclal 
allowance to 811 Commercial 
Clerks wbo have to handle cub. 

(1I0S)] 
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"That the domand undor the head 
Railway Board be reduced by 
Its. 100." 

[Need to revise tho strenlth of 
commercial staff In lhe Railway 
Ipcclally al Ambala, New Delbl 
and Delhi. (1106)] 

"That Ihe demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Need to have a shed and pucca 
platform on parcel sldinls al 
New DeIhl. (1107)] 

"Thai Ihe demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need to Increase the percentale 
of uPsradallon of PJsts of Com-
mercial Clerks. (1008)] 

"Thai tbe demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Failure to make provision for 
absorption or stafr declared 
medically unW In Ihelr respec-
liVe Deparlments. (1109)] 

"That Ihe demand under Ihe head 
Railway Board be reduced by 
RI.100." 

[Need to supply adequale neW 
hand barrows and repair Ihe 
old ones al Ambala City and 
Ambala Canlt. Railway Slallons 
(1110)] 

"Thai tbe demand under the head 
Railway B Jard be reduced by 
RI. 100." 

[Need to supply adequale hand 
barrows and repair the old ones 
al New Delhi Railway 8lallon. 
(1lIl)] 

''That the demand uod« lbe bud 
Railway Board be reduced by 
RI. 100." 

[Need of ealeulatlDl lbe dut, 
boun of III \be rUDDlD.1&Ift' "om 

"slanlnl on" 10 "sllnlnl off." 
(1112)] 

"That the demand under Ihe bead 
RaIlway Board be reduced by 
Its. 100." 

[Need for Improvinl Ihe syslem 
or confldental reporls. (1113)] 

"Thal Ihe demand under Ihe head 
Railway Board be reduced by 
Rs, 100." 

[Need of IIlvln. Immediate :n-
lerim relief 10 Ihe Railway 
employees. (1114)] 

"That Ihe demand under Ihe head 
Railway Board be reduced by 
Rs. 100," 

[Need 10 treat checklnl railway 
slarf as funnin, starr. (illS)] 

"ThaI Ibe demand under the head 
RallwllY Board be reduced by 
RI.lOO." 

[Need to have chanles In the 
pay slructure and service condi-
tions wltb the aim of havlnl 
rationalisation, slmpJlrlcatlon 
and uniformity In the case of 
S.Ms and A.S.M •. (1116)] 

"That the demand under Ihe head 
Railway Board be reduced by 
RI. 100." 

[Need to stop automation In tbe 
Railway (1117») 

"That Ihe demand under the head 
Railway Board be reduced by 
RI. 100." 

[F.dJure 10 docenlraU.. relief 
arranameRts for S.Ms./A.S.Ms, 
In Jodhpur Divillon (N. Rail-
way.) (1II8j] 

"That the demand under the .... d 
Ratl. ay Board be reduced by 
RI, 100," 

[Failure 10 live desert allowance 
10 \be Railway employ_ wor· 
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'kina In the desert areas or Rajasthan 
(1119) 

"That the demand under the head 
Railway Board be reduced by 
Rs. too," 

[Failure to provide any channel 
or promotion for Railway School 
teachers. (1120) 1 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100." 

[Failure to Improve working 
conditions of primary sceools 
under the Railways, (1121)1 

"That the demand under the head 
Railway Board be reduced by 

Rs. 100," 

[Failure to provide adequate 
number of latrines/bath rooms 
to the essentllli service staff In 
Railway Colony of Loco Shed 

Deihl (1122)] 

"That the demand under the head 
Railway Board be reduced by 
RI. 100." 

[Impropriety of forcing the 
senior running starr to live In 
one room quarter with family 
In the loco Shed Clony. Deihl. 

(1123)] 

"That the demand 

Railway ~ ar  be 
Rs. 100. 

under the head 
reduced by 

[Failure to provide separate 
latrines/bath rooms for class I V 
starr in the Railway Colonies. 

(1124)] 

"That the demand under the bead 
Railway Board be reduced by 
Rs. 100." 

Failure to gIve child rOn educa. 
cation allowance to Railway 
employees on the pattern or 
C!ther Central Government 
emplnyee.. (mS)] 

"That the 'demand under the head 
Railway Board be reduced by 

Rs. too." 

[FaIlure to provide electric fans 
to class IV Railway employees 
In their residental quarters. 
(t126)] 

"That the demaod under' the head 
Rallwap Board be reducad by 
Rs, tOO," 

[Failure to provide electrIc bulbs 

10 stairs aod street lights 10 
Railway Clonles io Deihl/New 
Deihl. (1127)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to restore issue of uol· 
forms to Daftrles. (1128)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Failure to Improve quality 
specially the stitching of uni-
form •. (1129)] 

"That the dtmand u ~r the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to give casual leave to 
the staff of Railway Printing 
Press as adimissible to Governa. 
ment of India printing pressel. 
(1130)] 

"That the demand under tne head 
Railway Board be reduced by 
Rs. 100." 

[Failure to arranlC Itoppaae or 
paaw.naer Iralna near Railway 
Prinllat Pross at Deihl to suit 
the Railway swe of tbat Press. 
(1131 )] 

"That the demand under tbe head 
Rall_y Board be reduced by 

RI. lOll," 

tpallure tobave aay job aa&l,. 
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sis In Ferozepur Division (Nor. 

thorn Railway) (\132)] 

"That tbe dernaDd under lbe head 
Railway Board be reduced by 

Rs. 100." 

[Need to have job analysis of 
Drawing staff In all tbo railways 

(1133)] 

"That tbe demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need 10 Ireal parcel deilvery 
clerks as runnIng Siaff. (1134)] 

"That the demand uoder the head 
Railway Board be reduced by 

Rs. 100." 

[Failure to extend C.G.H.S. 
medical facilities to the Railway 
staff where Railway Hospitals 
are Dot ill e tl te ~e. (1135)] 

SHRI RAMAVATAR SHASTRI: I beg 
to move I 

"That the demand under the head 
Railway Board be reduced by 

Rs.lOO." 

l Failure to provide jobs io Rail-
ways to Scheduled Castes and 
Scheduled Tribes accordlnll to 

qU"la. (1136)] 

"That the demand under the bead 
Railway Board be reduced by 

Hs.lOO." 

[Need to provide more facliltiel 
to passenllers of 111 clas. In 
Railways. (1137)] 

"That the denaand under the head 
Rail .... ay Board be reduced by 

RI.lOO." 

[Need to chanle present couree of 
Gaop river and oonucct II with 
lIS old coune for checltlq the 
.. ""Ion of Maoal Station on 
N.E. Railway from the river 
as was .u .... ted by Dr ~. L-
·RIO; tbiI Ml8111ar 'Or Inl .. lloa 
IDCl Powtr. (1131))· 

"That the demand under the head 
Railway Board be reduced by 
RI.100." 

[Failure In Implementlna suu .. -
tiona put fortb In Ihe Zonal 
Informal Consultall"e Commit· 
tees of Railways. (1139)] 

SHRI B. K. DASCHOWDHURY 
(Coach Bebar) : I beg to move I 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Futliity to maln-aln the Rail-
way Board with present top-
heavy administration. (1142)] 

"That the demand uoder the head 
Railway Board be redcuced by 
Rs.lOO." 

l Futility of locr.aslnll expendi-
ture io each and every year 
uuder the head 'Railway Board 
(1143)] 

"That the demand uoder the head 
Railway Board be reduced by 
Rs.lOO." 

[Failure to reduce the number 
of members of tbe Railway Board 
a. sUIICsted by the Administra-
tive Reforms C"mmisslon. 
(1144)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Failure to Increase errlciency of 
tbe Administration. (1I4S)J 

"That the demand under tbe head 
Miscellaneoul be reduced by 
RI. I()O." 

(Failure of Researcb. DesillR8 
and Standard. Orpolsatlon to 

Invent any new trala coalrol 
JllBCbloc In oreWr 10 • void 
'4)Ultloa. (1146)] 
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"Tbat the demand under the b~a  

Miscellaneous be reduced by 
Rs.lOO." 

[Pallure of appreciating the 
Electronic Sarety Device 
Machine as invented by a 
young sclenllst of Alipurduar. 
now working as an employee of 
tte N. F. Railway, which 
worh on the Principle of 
M. M. R. (Modified Minlalure 
Radar) and aUlomallcally con-
Irols Ihe Railway Engine. avoid 
accldenls, and speed up move-
ment of Ihe trains. (1147)] 

"That the demand under Ihe head 
Mi.cellancou. be reuuced by 
Rs. ICO." 

[Failure of 
survey work 
cxt.ling metre 
broad gauge 
Cooch Behar 
Bamanhal, In 
(1148)] 

taklnll up the 
to con vcr! Ihe 
gause Line Into 
line from New 
to Ollaldah and 
N. F. Railway. 

"That Ihe demand under the head 
Miscellaneous be reducrd by 
Rs. 100" 

[Poi lure of toklna ony slep 
for Ihe survey of IWu new lin .. 
from New Cooch B.har 10 

Ha.imaro and New Cooch 
B:har 10 Oolakllonj In Anum, 
In N F. Railway. (1I49)J 

"That the .temanJ un<ler the head 
ordinary work In, E~ e e. l

trallon be /eJuccd by Rs. 100." 

[Ncru to Improve the efficiency 
of offlcCfI end their relations 
with the tmployeCl. ~O  

"That the demand under the head 
ordinary worklnl tllpcn_--Admlnl.-
lilllon be reduced by RI. 10) .. 

[Nted 10 dec:l'e1lO Ihe nun bu 
of "IIIID' offlcen, (1ISl)) 

"That the ~ a  under the head 
ordinary worldn. ClIpenses-Admlnls-
tration·be reduced by RI. 100." 

[Need to Include one member 
from and amonlSt Scheduled 
Castes and Scheduled Tribes In 
the Railway Service Commis-
sion to ensure Ihat persons 
belonging to Scbeduled Castes 
and Scheduled Tllbe. do get 
beller representallon in Services. 
(1152)] 

"ThaI Ihe demand under the head 
ordinary WOl kina expenses-Adn iols-
trallon be reduced by Rs. 100." 

l Need to remove area orrlcen 
wherrve r they are app olnted. 
(1IS3)] 

"That the demand under the hea d 
ordinary "o.kin& expenses-Repair. 
and Maintenance be reductd by 
Rs. 100," 

[Failure or dlesclisatlon or the 
D. H. sredon In the N. F. 
Railway .s ul e t~  by Ihe 
Committee on uneconomic 
lines. (1154)] 

"That lhe nemand under the head 
ordlnalY workin, expense,·Repairs 
and Molnlenanee be reduced by 
RI. 100," 

[Foilure of r .. toratlon of Haldl-
hari-J.lpalguri and La0Olurl-
Chan,rabhandl a Branch lines of 
the N. F. Railway. which were 
damaaect by lhe Irelt Ootober 
dtluge in North Benpl In 
1968. (1155)] 

"That tbe demand 
Ordinary Woskinll 
""d Maintenance 
RI.IOO." 

under 1 he head 
Elpcses-Rapain 
be reduced by 

[Pallurl 01 _IntaIDin. a Loco-

pr." .114 LoGo-rUlllllo, lIKe! 
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at New Coach B,har (B.O.) in 

Ihe N.F. Railway (11S6)] 

"Tha t Ihe demand under the head 
Ordinary Working Expenses· Repairs 
and Maintenance be reduced by 

Rs.100." 

[Need to conslruct a carriage 
and wagon workohop at New 
Cooch Behar In N. F. Railway, 

which was originally planned. 

(11 57)] 

"That the demand under the head 
Ordinary Working Expen.es.operat· 

Staff be reduced by Rs. 100." 

[Need to give overtime and 
niaht duty allowances to all 

operating staff. (1158)] 

"That tho demand under the head 
Ordinary Working Expenses·Operat-
ing Staff be reduced by Rs. 100." 

[Need to open up .copes for 
signallers and telecommunication 
employros to higher promotion. 

(1159)] 

"That the demand under the head 
Ordinary Worklna Expenses.Op .. at. 
Ing Staff be reduced by Rs. 100." 

INeed to Improve the service 

condilions of .Ianallers and 
t.lecommunicatlon .mploy .... 

(1160 ] 

"That the d.mand und.r the head 
Ordinary Working Exptn.es·Staff 
Welfare be .. duced by Rs. 100" 

[Need to appoint a Committee 
10' review the aeth-itl"" of lOme 
vindictive orflcers in N.P. Rail-
way like Area Offfcer, 
D.C.S D.O S. for their vindlc· 
tive orders alalnst employees. 

(1161)] 

"That the demand under the head 
Ordinary Workln. E - ~. t rr 

Welfare be redllced by RI. 100." 

alrvevances Cell or Council. 

wltb tbree persons, repre3entinll 
the Railway, Ihe employe .. and 

a retired Jud,e of HI8h Court, 
where employees may file their 

I'levances after uhaustlnll de-

partmental procedures. (1162)] 

"Thal Ihe demand under the head 

Ordinary Worklnll Expenses·Slaff 
Welfare be reduced by Rs. 100." 

[N •• d to open snbsidls.d hostels 

attached to schools In the N.P. 
Railway for Ihe benefit of 

employees chllc!ren. (1163>] 

"That the demanc! IInder Ihe head 
Ordinary Workinll Expenses.Slaff 
Wellfare he reduced by RI. 100." 

[Need 10 IIlve due reco.nitloD 
to various calogorles of associ a-
lions. (1164)] 

"That the demand under Ihe head 
Construction of New Llnel-Capital 
and Depreciation Reserve Fund he 
reduc.d by Ro. 100." 

[Failure to pre.vlde more mon.y 
for Mass Repld Transit System 
in C.lculla City. (1165)] 

"That the dornand UDder the head 
Construction of Ne.. Lines.Capltal 
And Depreciation R.oerve Fund be 
reduced by Rs. 100." 

[Failure to expedite the Circu-
lar Railway Prrject f"r Calcutta. 
(1166)] 

SHRI RAMAVTAR SHASTRI: I bel 
to moYe I 

"That the demand under Ihe head 
Railway Board be rcd uced hy 
R •. loo." 

(Ne<d or kipplna Deihl Loco 
.hed pits always clean and for 

this Improvisation injector 'Ieem 
""ould be u'I<d. (1208)] 

"That the demand under the head 
Rall_y B"arll be redllCCd by 
-at; 100," 
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regular supply of materials with 
lools for maintalalaa Loco sheds 
aDd for tecbolcal orrlelency. 

(1209)] 

"That the demand under Ihe head 
Railway Baard be reduced by 

Rs.lOO." 

I Need of empirmen ling Kunzru 
Committee recommendallon 
regardiog reducllon of jurisdic-

tion of P.W. Is. (1210)] 

"ThaI Ihe demand under Ihe head 
Railway Board be reduced by 

Rs. 100." 

[Need of implementing recomen-
dation of Kunzru Committee 
regarding relinquishing P.W. Is. 
of slores charges. (1211)] 

"That Ihe demand under the head 
Railway Board be rcdcued by 

Rs. 100" 

[Need of implementing Wane.hoo 
Commitlee recommeodation 
regarding Gazetted rank for 
P. W.ls. at Important stations. 

(1212)] 

"That the demand under the head 
Railway Board be reduced by 

Rs.lOO." 

[Need 10 pay wages 10 casual 
labourers at par wilh the per-
manent labJurer. as they do 
the same work. (1213)] 

"Tbat the demand under the head 
Railway Board be reduced by 

Rs 100." 

[Need of 
suenath of 

(1214») 

Increasina carde 
permanent ganas. 

"ThaI the demand under Ihe bead 
Railway Board be reduced b)' 

Rs.IOO." 

[Need 10 increase the .. reDath 

ur lei YO r e r~. lOll rOJ' "lvon, 
(1m») 

"That the demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Nerd of relieving P. W.h. and 
A.P.W.! •• of all non-technical 
responsibilities wllhout any 
further delay. (1216)] 

"That the demand under the head 
Railway Board be reduced by 
Rs.lOO." 

[Need of fixing of specific 
responsibilities 00 category basI. 
on P. W. I., and theIr subordi-
nates and to ameod the General 
and Subsidiary Rules according-

ly. (1217.lJ 

.. That the demand under the head 

Railway Board be reduced by 
R •. 100." 

! Need of declaring Keymen and 
Mates as ~ lle  supervisors and 

Gangmen assemi-,killed c'tcRory 
(121S)] 

"That the demand under Ihe head 
Rail way Board be reduced by 

Rs 100." 

[Need of bringing at per the 
pay scale of Keymen and Mates 
with the MechanIcal Siena I 
Malnlalner of Signal and Tele-
communications Departmenl. 
(1219)] 

"That Ihe deml\nd under the head 
Railway Board be reduced by 

R •. 100." 

[Need of fblna pay scale of 
A.P.W. 1 •• - ~O .'. 3S0 (which 
I. the present Itartinl pay for 
P. W. Is.) as Inlerim arrange-
ment. (1220)) 

"That Ihe demand UDder the bead 
Railway Board be reduced by 

R •. IOO:' 

[Need or fbi." a ~ : dUly 

bO\lf$ or P.W. I .. IIId A.P.W.I .. 
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al well as Iholr periodic rest 
aoo holiday,. (1.221)] 

"That tho ~ a  unde1' tho hoad 
Railway Board be reduced by 
Rs. 100." 

[Need of specIal allowance for 
AP.W.ls. for high speed 
routes where higher .rade 
P. W.ls. are stationed. (1222)] 

"ThaI the demand under the head 
Railway Board be reduced by 
R •. IOO." 

[Need of removing disparity 
with re<pect to allowances, such 
as might allowance, breakdown 
allowances elc. (1223») 

"That Ihe demand under the head 
Railway Board be reduced by 
Rs. loa." 

[Failure to look Inlo Ihe nerds 
of P. W. Is. and A. P. W.Js. 
resardin. accommodation. 
medical, I;hildren's education 
elc. (1224)] 

"Thal the demand under Ihe hnd 
Railway Board be reduced by 
Rs. 100." 

[Need of removln. all Ihe .rle-
vance' of Ihe P. W. h, and 
A.P.W.Is. (122S)] 

"That the dem\nd under Ihe head 
Railway Board be reduced by 
Rs.IOO." 

e~ 1.0 locreuc perc:ealap of 
promotion of P.W. II. whlcb 
Is 1\ prelc:ol 7 per ceol. (1226)] 

"That the demllnd under the head 
Railway Board be reduced by 
RI. tOO." 

[Need of Implellllllltin. B.T.M. 
policy In all lbe Loco lbed. 10 

Or1~D laUway. (1227)] 

"That Ihe demand under Ihe head 
Rallwl\Y Board be reduced by 
Ri. 100.'; 

[Need of abolition of e l ~ ll

cd posts and up.radln. them al 
skilled posts in all Loco sheds 
of Norlbern Railway. (1228») 

"ThaI Ihe demand under the head 
Railway Board be reduced by 
RI. 100." 

[Need of imparting diesel traln-
to supervlson FICs In Loco 
sheds of Northern Railway. 
(1229») 

"That the demand under Ihe head 
Railway Board be reduced by 
Rs. 100." 

[Need of stopplnll dlrecl recruit-
ment of FIC. In all diesel shed. 
in Norlhern Railway. (1230)] 

"That Ihe demand under ·Ihe head 
Railway Board be reduced by 
Rs.IOO." 

[Need 10 cancel FIC srade 'A' 
selection Panel publhhed on 
27-12-69 vide G.M. (P) 'eller 
No. 7SS-E/216 (ENC), Northern 
Railway (1231)) 

"ThaI the demand under Iho head 
Railway Board be reduced by 

Rs.IOO." 

[Failure 10 withdraw the recolIDl-
lion of NaUonal Federation or 
Indian Rallwaymen. (1232») 

SHRf P. G. SEN (Pumta); I be. to 
move; 

"That the demand under Ihe head 
Railway Board be redua:d by 

RI.IOO." 

fFallurc of maintalnlnll coaches 

10 proper ordor, (1233)] 
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"That Ihe demand uoder the head 
Railway Board be reduced by 
Rs.l00." 

[Failure to give uoirorm treat-
ment to the T.T.E's In regard 
to their T.A. reckoning Ihem 
as running staff In all the rail· 
ways. (1234)] 

SHRI BENl SHANKER SHARMA: 
I beg to move : 

"Tbat Ihe demand uoder the head 
Railway Board be reduced by 
Rs.100.'· 

[Need for Slopping mail and 
e re~  trains at Naugach ia in 
NOrih Bhagalpur which is a 
great business centre. (1243)] 

"That the demand uoder Ihe head 
Railway Board be reduced by 
RS.IOO" 

[Need to start a new train bet· 
ween Baidyanalhdham and 
lesldih bel ween 22 hours and 
02 hours to provide connections 
wit h up and down trains at 
Jesidlh for pas!engrrs from 
Baidyanalhdham, majority of 
whom are pilgrims from diffe-
renl parts of the couot ry. 
(1244)] 

"Thai Ihe demand under the head 
Railway Board be reduced by 
Rs.IOO." 

[Need to attach a bOllle direct 
for Patna 10 the tralo leaving 
Baldyaoalhdham In the nillhl 10 
enable Ihe B.ldyanalhdham 
passeollers 10 reach Patna 10 the 
mornlna. (1245)] 

SHR) P. O. SEN: ) bell to move: 

"That Ihe demand under the head 
Railway Board be reduced by 

RI.100." 

[Fallur. 10 provide a lubstltute 
for Ibe retired IncbarlC ~ tb' 

night shifl al Katlbar Eoquiry 
office. (1246) 

"Tbat Ibe demand under the head 
Railway Board be reduced by 
Rs. 100." 

l Failure to provide surrlclent 
funds 10 broad .aure Ihe Katl· 
har Baraunl line, being the 
ooly line of the sensitive area, 
wlthoul delay. (1247)] 

"That Ihe demand under the head 
Railway B"ard be roduced by 
Rs. 100." 

[Failure to change category and 
desianatlon of Ihe mlstry and 
chargeman having identical duty 
to perform to one grade as 
chargeman. (1248)] 

"That the ~e a  under the head 
Railway Board be reduced by 
Rs. 100." 

[Need for protecllon works In 
Barauni-Kalihar line at Manshi 
In view of Ihe displacement of 
local inhabitants. (1249)] 

"That the demand under the hrad 
Railway board be reduced by 
Rs,I00." 

[Failure to provide sleeper 
coaches for ollht travels 10 
passen.er trains. (1250)] 

"That the demand uoder the head 
Railway Board be reduced by 
Rs.100." 

[Failure to remove eooleations 
In the traiDs. (1251)] 

SHRl SURENDRANATH DWIVEDY 
(Keodrapara) : I beg to move 

• That the demaod under the head 
Ral/way Board be reduced by 

RI. 100." 

[Delay In the O ~tru t  of 
q~t ~t l'l ra l  raUw&)' Uno aDd 
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reversa I of I he dec\sJon of the 
Minister by Railway administra· 
tion. (1252)1 

"That the demand unar the head 
Rall .. ay Doard be reduced by 
Rs. 100" 

[Halt of express train at Koral 
railway stallon on S.B. railway 
(1253)] 

"That the demand under the e~  

Railwar Board be reduced by 
Rs. 100." 

[Need to start passenger Iraln 
between Boroll and Bolanl mlnea 
area in Ihe district of Koenjor 
of Orissa. (1254)] 

"That the demand. under the head 
Rai Iway Board be reduced by 
Rs. 100." 

[lease of railway lands to cultl· 
vators at Hardaspur and Oarh· 
Madhupur railway station area 
on S.E. railway. (125S)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100." 

[Steppln. up the running time 
of Utahl Express from Deihl 
to purl. (1256)] 

"That the demand under the head 
Railway Board be reduced by 
Rs. 100," 

[Elimination of stagnation or 
train controllers. (1257)] 

"That Ihe demand under Ihe bead 
Railway Board be reduced by 
RI. 100." 

[Restoration of frtnse beoeflt. 
wltbdraWD after Ihe amalpma. 
lion or dearMli alloWance wltb 
bulc pay, (1258)] 

''ThaI the demand under the bead 
Railway Board be reduced by 
Rs. 100:' 

[Need 10 give night allowance 
to all control staff Irrespective 
of tbelr pay scales wbo perform 
nlsht duties. (1259)] 

"ThaI Ihe demand under the bead 
Railway Board be reduced by 
Rs. 100." 

[Provision of centralised air 
condllionlng as per Railway 
Board's Instructions. (1260)] 

"Thai Ihe demand under Ibe bead 
Railway Board be reduced by 
Rs. 100." 

[Amaillamation of grade I and 
Brade II of train controller •• 
(1261)] 

"That tbe demand under the head 
Railway Board be reduced by 
Rs. 100." 

[PrOVision of latesl mtans of 
communication In control offices. 
(1262)] 

"Thai tbe demand under tbe head 
Railway Board be reduced by 
RI. 100." 

[Need to declare Deputy Train 
Controllers as 'Inten5lve' workers 
Inllnd of 'Continuous. (1263)] 

SHRI BENI SHANKER SHARMA 
I beg to move : 

"That the demand under the head 
Ordinary Worklnll Expenses·Admlnls 
Irallon be reduced by RI. 100." 

[Need to Improve the service 
condltloJII of Ouards, Travelllnil 
Ticket Examiner. and A lIendants 
10 Reserml ,ornpartmtoll, 
(1264)] 
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"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced by Rs. 100." 

[Failure to check pilferage of 
fitting and fixtures In running 

coaches. (1265)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration ~e reduced by Rs. 100." 

[Need to put special guards to 
check pll ferage at the yards, 
where the tralM are kept over-
night for washing and cleaning 
operations. (1266)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
traticn be reduced by Rs. 100." 

[Need to separate vegetorln and 
non-vegetarian cater In II and put 
them in charge of separate. 
contractors. (1267)] 

"That the demand under the head 
Ordinary Working Expenses-Adminis-
tration be reduced bp RI. 100." 

[Need of a bridge between Sahib-
sanj (on Sahlbganj Loop) aDd 
Katlhar to provide .easy ap-
proach for thousand. of daily 
a ~e er  who hllve t~ spend 
seven hours to cover a distance 
of 31 kllomelers. (1268)] 

"Tha t tbe demand uDd,r the head 
Ordinary Working Expemes-Admlnls-
tratlon be reduced by Rs. 100." 

[Failure 'to keep the batteries 
properly charged in tralDs 
rUDnlnll on Sahibllanj loop 
resulting In total darkness at 
times, IIlvlDII splendid oppor-
tunity to thieves and pick-
pockets. (1468)] 

SHill IlAMAVATAR SHASTRI: 
be, to move: 

''That tho DemanD under t~ tI-d 

Railway Board be reduced by 
Rs. 100." 

[Need of fixing pay scales of 
P.Wls. Rs. 3H-Rs. 485 and 
Rs. 4S0-Rs. S7S as Interim 
arrangement (1284)] 

SHRI BENOY KRISHNA DASCHO-
WDHURY :  I beg to meve: 

"That the Demand Under the Heao 
Rallw!'y Board be reduced by 
RI.100," 

[Failure to treat T. T. Es. 
as running Marf or the trains and 
also to rerer the issue to one-
man tribunal set up by the 
Railway Ministry through 
agreed upon earlier by the 
Railway Board (1285)] 

"That the Demand under the Hcad 
Ordinary Work ing Expenses-Opera-
ting Slarf be reduced by Rs. 100." 

[Need to declare the duty hours 
of Stalion Masters and Assistant 
Station Masters on continous 
duty rosters and not on Intermit-
tent duty 1 ~  

"That the Demand under the Head 
Ordinary Working Expenses-Stafr 
Welfare be reduced by Rs. 100," 

[Restricting aver,ges of promo-
tIOn of T.  T. Es. by deployinS 
class IV staff Incharae of two-
tier and three-tier sleeper 
coaches In N. F. Railway 
instead of T. T. Es. (1287)] 

. "That the Demand under the Head 
Ordinary WorkiDS Expenses-Slaff 
··Werfare be reduced by Rs. 100." 

[StalDatioD In the cadre of 
T. T. Eo. due to filling up posts 
by medically decategorlsed stafr 
Ttom· Other department. and 

'" '-iIhiDS them -tlelliori.y over 
,orVin. ticklna ,taff (1288)] 
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"That the Demand uuder the Head 
Ordinary Working Expenses-Staff 
Welfare be reduced by Rs. 100." 

[Unwarranted punishments to 
force a particular quantum of 
earning compulsorily by each 
travelling-Ticket Examiner In 
N. F. Railway (1289)] 

"That the Demand under the H end 
Ordinary r ~ Expenses·Staff 
Welfare be reduced by Rs. 100." 

[Harassment caused to T. T. Es. 
by not allowing the use running 
rooms even while on duty 
(1290)] 

"That Ihe Demand under the Head 
Ordinary WorkiAg Expenses-Staff 
Welfaro be reduced by Rs. 100." 

[Ulilisatlon of 7! per cent upgraded 
post, of T. T. Es. 'A' on inspoction 
jobs and to Ihat exlent diminishing 
Ihe working cadre of Tickel checking 
slaff wilh Ihe exi,llng workload 

(1991») 

SHRI K. M. MADHUKAR: I beg to 
move: 

"ThaI Ihe Demand under Ihe Head 
Ordinary Working Expenses.Opera-
lion (Fuel) be reduced by Rs. 100.". 

[Fall ure to inlroduce more 
diesel.englnes to replace sleam 
engines (1292») 

"ThaI Iho Demand under the Head 
Ordinary Working Expenses-Operalion 
(Fuel) be reduced by Rs. 109." 

[Failure to make requIred 
progress in introducing moro 
olectric engl Des tl>. replace 

steam ena/nes (1l9 311 

"That the D~ a  under the Head 
Ordinary Workill8 Ellpeoses-Opera-

dOD (Fuel) bo reduced by Rs. 100." 

[Failure to make adequate 
arraDlemenla ror 'tbe .. reI), oC 

goods during loading and 
unloading from broad gaugo 
line 'to metre guago line and 

vice versa (1294) 1 

"That the Demand under the Head 
Ordinary Working Expenses-Opera-
tion (Puol) be reduced by Rs. 100." 

[Failure to chock thert and 
'pilferage of goods during 
loading ann unloading (1295)] 

"That the Demand under the Head 
Ordinary Working Expenses-Opera-
tIon (Fuell be re u~e  by Rs. 100." 

[Failure to reduce the heavy 
expenditure being incurred to 
meet claims for damages as a 
re>ull of irregularities during 
loadine and unloadins of goods 
(1296)) 

"That the Demand under the Head 
Ordinary Working Expenses-Opera-
tion Other than staff and fuel be 
reduced by Rs. 100," 

[Failure to ~ e  the number of 
cases of claims for-damales 
(1297») 

"That Ihe Demand under the Head 
Con!truction of New Iines·Capital 
and Deprecia tion Reserve Fund be 
reduced by Rs, 100." 

[Fail ure to extend N. E. 
Railway direct frooD Narkatiganj 
to Gorakhpur by constructing a 
bridge al Varanasl (1298)) 

"That the Demand under the Head 
opon line works-CSpital Depreciation 
Reserve Fund and Development Fund 
be reduced by R.. 100." 

[Acute dearth of Housinl 
facilities for class 111 and class 
J V employees and casual workers 

(1299) J 

"That the Demand under the Head 
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Penslooery Cbarges·Pension Fund be 
reduced by Rs. 100." 

[Failure to live special facllitlel 
to those employees who come 
from droulht, famlDe and flood 
stricken areas (1300)] 

"Tbat the Demand under the Head 
Ordinary worklnl Expenses.Starr 
Welfare be reduced by Rs. 100." 

[Failure to spend adequate 
money on medical faclJllles to 
class III and class IV Rai lway 
employees and casual worken 
(1301)1 

"That the Demand under the Head 
Ordinary Working Expenscs.Staff 
Welfare be reduced by Rs. 100." 

[Failure to provide proper uni-
forms al appropriate time to 
Railway sweepers. walermen and 
otber cla85 III employees (1302)] 

That the Demand under the Head 
Ordinary working Expenses·Starf 
Welfare be reduced by Rs. 100." 

[Failure to nplace the quarters 
lackln, minimum facilities for 
human living for polntsmen, 
KhaUasis and other employees 
of lower class (1303)] 

''ThaI the Demand under the Head 
Ordinary Worklns Expenses-Staff 
Welrare be reduced by Rs. 100." 

[Failure to Increase the facilities 
In Railway staff quarters at 
Railway Stations except junctions 
(1304)] 

"That the Demand under the Head 
Ordinary Workln. Expenses-Starr 
Wellare be reduced by Rs. 100:' 

[Failure to cheek the waler 
lOlling near quarten of R.allway 
_ employees at Chakla ulloa oa 
N.B. RaIlway (1305)] 

"That the Demand under Ihe Head 
Ordinary Workln. Expenscs-Staff 
Welfare be reduced by Rs 100." 

[Failure to conslrucl a pacca 
road upto the colony of Railway 
employees at Chakla station on 
N.E. Railway (1306)] 

"That the Demand under the Head 
Ordinary Working Expenses-Staff 
Welfare be reduced by Rs. 100." 

[Failure to set up a Hlgb School 
for the b~ erlt of children of 
Railway employees at Muzafrar-
pur junction on N.E. Railway 
(1307)] 

"Tbat the Demand under the Head 
Ordinary Working Expenses·Staff 
Welfare be r~ u e  Rs. 100." 

[Failure to remove the inade-
quacy of medical facllilles pro. 
vlded in the hospital for Railway 
employees at Muzsffarpur junco 
tlon on N. E. Railway (1318)] 

"Tbat the Demand under the Head 
Ordinary Workln. Expenses.Staff 
Welfare be rwucee! by Rs. 100." 

[Failure to Improve the quality 
of food stuff supplied In can-
teens for Railway employees 
(1309] 

"That the Oemanll under the Htad 
Approprilltion to Pension Fund be 
reduced by Rs. 100." 

[Failure to check bribery, delay 
and redtaplsm In pensions to 
R.a.llway c:mployees (llIO)" 

"That the Demand under the Head 
Open Uno Works-(Revenue) be 
reduced by R.. 100." 

[Failure to provide various 

amealtles luch as rcacHn. room •• 
playltoundl, etc. to Railway 
IIIIployees at Motlharl SlIlIon 

DD N.E. Railway (1311») 
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"That the Demand under the Head 
Open Line Works-{Rewnue) be 
reduced by Rs. 100." 

[Nealectln, the facilities In 
quarters, IIghtina arranaements, 
repairs of roads, etc. at Motlpur 
Mahwal, Chakla, Mebsl, Pipra 
and otber Stations on N.E. 
Railway (1312)] 

SHRI J. M. BISW AS (Blnkaura) 
beato move I 

"That tbe Demand under the Head 
Railway Board to reduced by Re. \." 

[Unnecessary Introduction of 
Electronic Computor In Ofrices 
tbreatenlng job security of tbou· 
sands of omce staff and dama· 
ling future employment poten· 
tlality (1313)) 

"That tbe Demand under tbe Head 
Railway Board be reduced to 
Re. I." 

[Unnecessary Introduction of 
automatic tra~  maintenance 
macblne, threatenlol Job security 
of larae number of Gaoamen 
and damapna future employ· 
ment potentiality (1314)J 

"That tho Demand under tbe Head 
Railway Board be reduced by 
RI.lOO." 

[Failure to flab! out red·taplsm 
In Railways (13IS)] 

"That the Demand under tho Head 
Railway Board be reduced by 
RI.100." 

[Need to stop 8utOlJlBtlon In 
Railways (1316)].· 

"That tbe Demand aDder tbe Head . ~ • 
Raltway Board be reduced by 
RI,IOO." 

[Need to carry the dining car 
by J(alta.Ddbl.Howrab Mall 

upto Howrab Instead of detacblna 
the same at Muabalsaral (1317)] 

"That the Demand undcr the Head 
Railway Board be reduced by 
Rs. 100." 

[Misuse of Railway Territorial 
Army composed of Railway 
employees In luppreaslna the 
IilltimBle alltations of Railway 
employees (1318)J 

"That the Demand under thc Head 
Railway Board bc reduced by 
RI.IOO." 

[Failure to adopt a permanent 
solutIon so that the Railway 
employees on duty arc not 
physically assaulted by the 
travelllnil public for detention 
of trains (131\1)] 

. 'That the Demand under the Head 
Railway Board be reduced by 
RI.IOO." 

[Failure to pay need·based mIni· 
mum wage to tbe rallwBymen 
(1320)] 

"That the Demand under the Head 
Railway Board be reduced by 
RI. 100." 

[Need to recolnl!C one union 
In one zone and one All India 
Federation of Railway Bmplo. 
yees on the IUPPOrt of majority 
of employees (t32I)] 

• 'That the Demand under tbe Head 
Ordinary Workinl Expensel-Opera-
tlon (Fuel) be reduced by RI. 100." 

[Failure to check corruption In 
case of acccplin. Inferior coal 
from privata COil mine ownors 
and payln. them the price of 
superIor coal (1322») 

"1'bat the Demand under the Head 
ConstructiOD or New LInca-Capitai 
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and Depreciation Reserve Fund be 
reduced by Rs. 100." 

[Failure to expedite tbe cons· 
tructlon work of tbe Circular 
Railway Project for Calculla 
(1323)] 

"That the Demand under the Head 
Construction of New Unes-Capltal 
and Depreciat ion Reserve Fund be 
reduced by Rs. 100." 

[Need to construct bread gauge 
line [rom Purulla to  Kotsilia In 
S.B. Railway and replace entire 
N.O. line to B.O. In BDR 
which has been taken over by 
the S.B. railway from a private 
party (1324)] 

"That the Demand under the Head 
Railway Board b~ reduced by 

Rs. 100." 

[Need to cut drastically the 
number of top officers In all 
departments of the Railway and 
restoring the number of class III 
and class IV staff employees 
(1325)] 

"That the Demand uoder the Head 
Railway Board be rwduced by 

Rs. 100." 

[Failure to supply regularly the 
clothings of pnllmeo (1326)] 

"That the Demand under the Head 
Railway Board be reduced by 

Rs.100." 

[Failure to provide adequate 
medicine for the railway dis. 
pensarles and hospitals aDd also 
increase the number of doctors 
for railway bospltals {1327J] 

"Thalthe Demand under the Head 
Railway Board be reduced by 
Rs. 100." 

[Failure to fix up oot ellcccdlOIl 
8 hOUri duty for all cateaot1et 
of Railway lIaft (1321)l 

"That the Demlnd under tile ~l1  

Railway Board be reduced by 
Rs. 10J.', 

[Failure 10 observe Impartiality 
10 .lcctlDIL railway employees 
for rowardiDIL them for com· 
meodable service (1329)1 

"That '.he Demand under the Head 
Railway Board be reduced by 
Rs.100." 

[Need to stop recruitment of 
class I officers for railway 
services (1330)1 

"That the Demaod under the Head 
Railway Board be reduced by 
Rs. 100." 

[Need to amend AdjudIcator's 
award In fixing up the duty of 
running staff (1331)] 

, That the Demand under the Head 
Railway Board be ruduced by 
Rs. 100." 

[Failure to scrap the 'economy 
drive' slogan In the Railways 
resul tlng io ~urre er of estab. 
IishMeots, surrender of posts In 
higher scale and threatening job 
.ecurity of larlle number of 
employees (1332)] 

"Tblt the demand under the Head 
Railway Board be reduced by 
Rs.100." 

[Need or SClilIIPlhl of Govern· 
ment Senaot's Conduet Rules 
for railway employees (1333)] 

"Tblt the demand under tbe Head 
Railway Board be reduced by 

Rs. lOO.'~ 

[Need of abolltioo 'C' ,rade 
In Guard'. calcgory promotiog 
all tbe 'C' ,rade Guards to tbe 

POlt of 'B &rIde (1334)] 
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"That the Demand under the e~  

Railway Board be reduced by 
Rs.lOO:' 

[Need to absorb all shed and 
ronnlna starr of steam locomo· 
tlve against the vacancies of 
shed and running staff to Ele· 
ctric or diesel locomotives after 
electrificatioo or dieseHsation 
as the case may be (1335)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs.lOO." 

[Failure to restore full trade 
union rights to Railway Protec· 
tion Force stafr and Railway 
school tcachers (1336)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs.100:· 

[Need to reduce the difference 
betweeo the lowest and  highest 
pay In the Railways to ),[0 
(1337)] 

"That tho Demand UDder the Head 
Railway Board be reduced by 
Rs.100:' 

[Nud to eradicate favouritism, 
nepotism and olher corrupt 
practices in matters of promo-
tion, posting, fixation of senio-
rity IIIc. of tbe clan III and 
class I V cateaory employees 
(1338)] 

"That tbe Demand under the Head 
Railway Board be reduced by 
Rs.IOO." 

[Failure to Implement the reco· 
mmendations io fuJI of Clau IV 
Staff Promotion Committee 
{J339)J 

"That Ibe Dcmud UIIdu tho Head 

Railway Board be reduc.d by 
Rs.IOO." 

[Failure to pay an interim reo 
lief of Rs. 60/-to each of Ihe 
Railway employee keeplna 10 
view the lise 10 cost of price 
Index (1340)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs.IOO." 

[Need to reinstate all employees 
back to their service who were 
removed from services under 
article 311 (2) (cl of the ~tl  

tution (1341)] 

"That the Demand u .. der the Head 
Railway Board be reduced by 
Rs.lOO." 

[Need to cancel all orders of 
transfer served 00 the railway 
employees for their trade union 
activities partlculary after the 
September 19, 1968 strike 
(1342)) 

"ThaI the Demand under the Head 
Railway Board be reduced by 
Rs. 100." 

[Failure to withdraw courl 
cases allainst tho.. Railway 
employees who took part in 
September 19, 1968 strike 1334)} 

• 'That the Demand uoder the Head 
Railway Board be reduced by 
RI.lOO." 

[Need to reinstate al\ Railway 
employees back 10 their ser vice. 
who were removed from service. 
in connection with the S,ptem. 
ber 19, 1968 mike (1344)] 

"That the Demand under the Head 
Railway Board be reduced by 
Ro.100:' 

[F.llura 10 treat the travellin. 
ticket eJl8llllnul U runnln. Itaff 
(1345)] 
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"That the  Demand under the Head 
Railway B lard be reduced by 
Rs.lOO." 

[Failure to supply standard food 
to the passengers In dining cars 
and refreshment rooms (1346)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs.IOO." 

[Need to Introduce an Express 
train either from Tota or from 
Chakradharpur via Purulla, 
Bank ura and Mldnapur districts 
headquarters sla tlons to How-
rah and back (1347)] 

-'Thai tho Demand under the Head 
Railwaw Board be reduced by 
Rs.IOO." 

[Need to provide a road over· 
bridge at Anara station In S.E. 
Railway covering both the up 
and down yards (1348)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs. 100." 

[Falluro to Implement complete 
decasuallsation of labour (1349)] 

"That the Demand under the Head 
Rllliway Board be reduced by 
RI.loo." 

[Failure to pay authorised scales 
of pay to the casual labour arter 
complotins 6 months of service 
wltb or wltbout break. (1350)] 

"That tbe Demand under the Head 
Railway Board be reduced by 
Rs.IOO." 

[Need to stop mal-practices la 
dlstrlbutins Railway land for 
asrlcultural purpnse la Adra 
Division of the South Butern 
Railway Ind mako arranaemonts 
to slmpliry tho process of dutrl-
billion (1364)] 

"That the Demand under the Head 
Railway Board be reduced by 
RI.IOO." 

[Need to stop mal-practices In 
dlstribullns Railway land in 
Railway markels In Adra Divi-
sion of the South Eastern Rail-
way for construction of shops 
(1J65)] 

"That tho Demaad under the Hoad 
Railway Board be reduced by 
Rs. 100." 

[Need for reclassification of 
Ramsagar station in Adra-
Kbaragpur seclion on the Scuth 
Easlorn Railway from a flag sta-
tion to 'B' class stalion and also 
remodelling of tne said station 
platform provldinl an ove,bridge 
from North to Soulb over the 
railway track (1366)] 

"That the Demand under the Head 
Railway Board be reduced by 
RI.loo." 

INeed for electrification of all 
the stalion platforms In between 
Adra-Kharagpur secllon of the 
Soth Eastern Railway (1367)] 

"Tbat the Demand uader tho Head 
Railway Board be reduced by 
Rs. 100." 

[Need to supply drinking water 
to tbe travelllna passengers at 
all statloDs between Purulla and 
Kbaragpur In South Eastern 
Railway (1368)] 

"That the Demand under Ihe heap 
Railway Board be reduced by 
RI.100." 

[Failure to maintafo the 3rd 
class waltln. rooms at all Sta. 
tlon betweoD Purulia and 
Kharaspur in South Eastern 
Railway up 10 the standard 
and make arransemenll for pro-
per cleanias of the ~ '  

rooms and tbe lavalorl.s pro-
vided at tho I114tloo premise. 
(1369)] 
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"That the demand under the head 
Railway Board be redu:ed by 

Rs.IOO." 

[Need for ellhl hours duty only 
for TokeD porters, Points men, 
Cabin levor men and othor 
operatlnl Ilaff posted at dtrferent 
Itallons In Adra division of 
South EasterD Railway (1370)] 

"That the demand under the head 
Railway Board be reduced by 
RI.lOO." 

[Failure to arranle lurnclent 
protection for Guards and 
Drivers from beiDI manhandled 
by the miscreants while perform-
ina their duties (1371)] 

"That the demand under tho head 
Railway Board be reduced by 
Rs.100." 

[Failure to award the contract 
of supplyln. trucks to tho DivI· 
slonal Modlcal Officer, South 
Eastern Railway, Ad.a for 
conservancy work, to the South 
EasterD Railway Multipurpose 
Laboor Contract Co·operatlve 
Society Ltd., Adra, UDder the 
influence of the private coDtrac· 
tori (137.5») 

"That the demaDd under the  Head 
Railway Board be reduced by 
RI.100." 

[Failure to Implomoot recom. 
mendation of lhe Pianolna Com-
milSloo In malten of awardln. 
coolract to tbe labour conlract 
co·operative IOCletlel. (1376)] 

"Thai the demand under tho head 
Railway Board be reduced by 
!la. 100." 

[Failure to eradicate corruption 
In malten of deallD, wllh the 
Labour Coo tract Co·opera IIvc 
SocIeU .. (1377)J 

"That the demand under the Head 
Railway Board be reduced by 
RI. 109." 

[Need to stop corrupt practices 
prevalliDa In Norlhern Railway 
10 matten of promotion of 
Scheduled Clste employees 
alalost reserved posts (1378)] 

"Thai the demand under Ihe Head 
Railway Board be reduced by 
Rs. 100." 

[Failure 10 lake prompt and 
definite Iteps for repayment of 
mooey Iylna with the Railway 
on dlffereDt accounts, i. e., reo 
fund for unused tickets, counter· 
mandlnl charllel for special 
traiDS (1379)] 

SHR) BHOGENDRA JHA: ) bel to 
move: 

"That Ihe demand under the Head 
Railway Board be reduced by 
Rs.IOO." 

[Noed for IInklnl up Darbhanga 
lind Muzafrorpur junctions on 
the N.E.R. by a direct new rail· 
way line (1384)J 

"That the Demand undor tho Head 
Railway Board be reduced by 
Rs. 100." 

[Need for linkinl up Madhu. 
bani and Nirmall 8uotioOI on 
the N E.R. by a DOW rai/way 
line via ADdhralhuhi (1385)] 

"That Ibe DemaDd under Ihe Head 
Railway Board be reducsd by 
RI. 100." 

[Need for IiDkinl up Jai Nallr 
Sita Marhl IlalioDI on tho 
N.B.R. by a direct new railway 
liDO (1386)] 

"That lhe ~ a  under Ihe Head 
Railway Board be reduced by 
RI. 100." 

[Need for Hoklna up Sakerl and 
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Hassanpur road stallon. on the 
N.RR. by a dltect now railway 
line (1387)] 

"That the Demand under the Head 
Railway Board be reduced by 
Rs. 100." 

~e  for shirting Rajendrapaul 
Halt on E. Railway . further 
South just to the northern end 
of Rajcndra bridge (1388») 

"That the Demand under the Head 
Rail way Board be reduced by 
Rs. lOll." 

[Need for linking Nirmall and 
Supoul stations of the N.E R. 
by re·eonstructlng the railway 
line (1389») 

"That the Demand under the Head 
Railway Board be reduced by 
Rs. 100" 

[Need for opening railway halt 
at Muraitha between Kamtaul 
and Joglara stations on the 

N.RR. (1391») 

"That the Demand under the Head 
Railway Board be reduced by 

R •. 100." 

[Need for opening railway halt 
at Koralha b:tween Jainagar 
and Khajouli stations on the 
N.E R. (1391)) 

"Tha t the demand under the Head 
Railway Board be reduced by 

Rs.IOO." 

[Need for constructIon' of over· 
bridle on the first crossIng of 
r~ll a  line to the north of 
Da.bhanga juction on the N B.R. 

(1392)] 

"That the D:mand under the Head 
Railway BJard be .reduced by 

Rs. 100." 

[Need for ~tru tl  of over· 
bridle on Iho fll'1l ~.l l of 

railway line to tbe West of 

Saawtlpur ll~D (1339) 1 

"nat the Demand under the Head 
Railway a~  be red uced by 
Rs. 100," . 

[Need for extension of broad 
a.uge line from Samastipur to 

Raxaul via. Darbbanga on the 
N.B R. (1394)] 

"That the Demand under the Head 
Railway Board be' reduced by 
Rs.IO;)," 

[Need for oxtellslon of broad 
luage IiDe from Bara Banki to 
to Katihar via 'Muzaffarpur on 
N,E.R (1395») 

[SHRI SHRI CHAND GOYAL in the 
Chair] 

MR. CHAIRMAN: The cut motions 
arc also before tbe House. 

Since Shri Om Prakash Tyagi, who has 
given notice of the half aD hour dIscussion 
is not present here, we shall continue the 
discussion on the railway budget. 

SHRI SRADHAKAR SUPAKAR (Sam-
balpur): Mr. Chairman, sir, I have m,ved 
certain cut motion. relarlling the workin! 
of the railways. Before dealinK witb them, 
I waDt to refer to one Important rop:>rt re-
gluding tho railways, namely. the report of 
un-economlc railway lines by a committee of 
which the chairman wa. our-friend, Shri 
Roshal  Lal Chaturvedl. That report, 
which was submhled sometime back, refers 
to some uneconomic railway IIno.. Here I 
waDt to stre", one polot. HavlDIl regard 
to lhe fact that transport and communica-
tion in lodia is I n such a poor ,late, all 
railway line. arc of graeat utility 10 the 
society. Therefore, the dismantling or c1os· 
Ing down of certatn lines on account of the 
fact thaI thoy ·are n()t givlnl sufficient in-
come b not a rllht Slep or policy, II may 
be that some of Ihe railway lines bave be-
onmc 100 old for waDt of repair. over R 
Ion I period and, Iherefore, those lines have 
bcc:ome uneconomic or It may be that be-
cause of tho poor conditioD of the trains 
they arc runninll at a speed' which i$ lower 
than tbe s""ed of tbe bullock cart and, there-
fore, Ih:y are not auraclina lufficlont ll00ds 
ud pallCOler r~rrl . Ip ordor 10 meet 

this r ~le  my slIQOSlioJI would be thaI 
all those arr ~ . "",. liDa which are ga. 
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economic should be converted into broad. 

saue in a phased prosramme. 

Coming to 'peeific railway lines. especl· 
ally in Ihc Soulh Eastern Railways, all 
Members from Orissa have been stressing 
time wilhoul number Ihe early construction 

of the Talcher·Bimalagarh line. We have 
been agitaling for this for Ihe last ten years. 
I remember Ihat somellme tn 1961 whon 
Shrl Jagjivam Ram was Ihe Rallwav Minis· 
ter, when Ihe Jrd Five Year Plan was b;ing 

finalised we impressed on him the necessilY 
for ,"king up Ihis line. &cau<o, half of 
the distance helween Rourkela ami Talcher 
has already been covered; Ihat Is to say, 
from Rourkela 10 Barsua there is a railway. 
We need only ~O kilometres of fresh line to 
connect Rourkda to Talcher, which will 
connect not merely Ihe important city of 
Rourkel. but also the main Calcutta-B"mbay 
and Calcutta-Mardras line which join this 
line at Cultak stalion. Allhough Ihe railway 
authorities have made some progre" regarding 
the engineering suc<ey of Ihe Talcher-Bimla-
lIarh line. I Ihink that Ihere is need 10 ex-
pedile the ,onstructlon of this railway line. 

The ,emnd point 011 which all 'he Mem· 
bers from Ihe Slate of Orissa have been 
cmph".izing is connecting Par"dip port with 
tho main railway line running belween Cal-
cutta and Madras. The connecting of Par.· 
dip. which Is developinl! as one of the major 
ports on Ihe East Coast, .... lth Ihe hinlerland 
Fpecially for the purpose of export of iron 
ore from Ori«a to Japan. has been handi· 
capped to a large extent on account of the 
delay in Ihe conslruclion of this Ifne. Thio 
should also be taken up at a very early date. 

Regarding the running of railways. we 
hale stress these points the Con,ullative 
Committee. We also write from time to 
lime III the hon. Railway Minister. But 
when it cumes to aClual implementation. 
we find Ihat we do Dot get any .. tisfacrion 
at all ami that most of our suggestions. I 
would submit very respectfully to the hon. 
Railway Minister, are either ignored or some 
excu,es are uffered for non-Implementation 
of those suggestton •• 

Fpr ~u le  J will take a very small 
mailer. namel)" the Utkal Express. Tbere 

was a demand for converting this hi-weekly 
express into a dally one. Of course, we 
havo not personally received the new tlmo 
tablo which is to come inlo effect from 
1st April. we hllve learnt from most rellab!e 
sources that it is the same old bi·weekly 
express and has the same old tardy and sluw 
.peed wilh which it used to run As a 
matter of fact,' if we consider th'-average 

speed of this train. J think it is ono of the 
slowest express trains in the whole of India. 
We also told in the C,lIlsullalive C"mmiltee 
that the run of thl. express between Agrn 
and Ddhi Is such that if a bullock cart and 
this express Iratn slart from Agea for Deihl 
at the .. me time, Ihe bullock cart will roach 
Delhi much earlier than Ihis express train. 
This is Ihe manner in which we run our 
express train'. It is rather a disgrace oither 
to the train or 10 Ihe name of this oxpreso. 

We find that cortain improvement. In 
cenain sections ore being effected; fur eX. 
ample. the introduclion of the Rajdhani 
Expres< which, I am totd, is becoming 
popular. nut I have 01 e <oggestion 10 

make so far aq thi' express Is concrrned. We 
find that it i. entirely air·conditioned and 
most of the accommodation I. chair cars. 
Would it b. p",>ible to change the lime in 
such a way thai people d" not have 10 pas. 
the entire night in<lde Ihe train 7 Sinco this 
train take. ah<>ul 17 h(,u," for running bet. 
wrOn Calcutta and N<w Delhi, would II not 
be possible to start this train l'arly m')rnina 

from eilher end and lerminale It in the e ~ . 

ing s" the m"j lilly of the passenger. may 
not have .leepless nig'lls inside the train 7 
That has been the ,ugRestion of many of 
the pa"cngeCi who arc travelling by Ihi' 
train. Probably. the. reason why they 'tart 
it at ahout 5,30 P. M. and termln.te it at 
about 1030 A. M. j, to help the p,ople to 
.trend to some offkes eirher In D,lhi or 
in Calcutta, to fin;,h Ihdr work and to get 
the ofterooon train. I think, it will be 
more convenient and better 10 slart the train 
In the early morning and terminate it In the 
late evening 

Those are 'orne of the ,ugge,lions that 

J wish to offer for the consideralion or the J 
han. Minister. The policy or the railway. 
aboul amenilies and other thing. had been 
discussed earlier. Therefore, I wanted to 
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speak more on details and not on the more 
fundamental problems of the railways. 

SHRI NARENDRA SINGH MAHIOA 
(Anand): Mr. Chairman, Sir. ths Rail-
way Budllel Is a very importanl one nelll 
only 10 Ihe Oeneral Budget. We mu.t pay 
more allen lion 10 this very Important public 
sector service and, more parlicularly, to 
economic side of II. 

We wan I 10 expand II bul Ihe upanslon 
should be on a very reasonable scale. To 
lake expansion on un-economic .Oclors 
first, it ha, been Ihe praclice all Ihese days 
to dl.lribule new line 10 such a manner Ihal 
every Stare will gel a new line construction 
In each Plan period regardless of Ihe needs 
of the national economy or the economic 
viability of a particular project. Every 
State is demanding new lines in the S,ate, 
quite rilhlly, but Ihe Ministry must ellamine 
whelher Ihe Jines will pay, their COSI or 
not. 

I would like 10 cite an example of 
Ou a- . ~ l line In Madhya Pradesh. 
The line is expecled to give a woefully low 
return of 0.23 per cenl. It has b,en under 
construclion for nearly five years. A sum 
of RI. 6 crore. has already been spenl on 
It and a further sum of Rs. 3.6 crorcs more 
wili have 10 be 'pent before it can be open 
to Irafflc. 

Thcn, In my own Slale, Gujarat, we had 
Udaipur' Hlmalnager line h .Rnjaslhan al 
a cOSI of Rs. 13 croreS in 11/67. Afler 
Ihlee years. Ihe line carriage only one ~  

train nery day and a hair-em ply passenger 
tnlin in each dlrecllon. Such projecls huve 
inflaled Ihe capilal in' hlmcnl and pu.hed 
liP Ihe anr:ual overall expenditure of Ihe 
In,lIan railways. 

Thor e has teen a demand by my hon. 
fliend, Shri Nalh Pal, Ihat Ihere ~ ul  be 

a railway line in Ihe Konkon area. We 
»mpalhis< with Ihe n .. d. But we must eu-
\ mine whelher II wi\! pay its cost or DOt. 
': The road compeillion Is very keeo the.e 
Idays, Now, If a railway line Is provided 

to, say, Ooa, the road Iransporl will com-ete wit h it as It Is beinll done. Then, Ihe 
learner., plyln, belwoon Bombay and Ooa 
Ire not full. The passcnlers are reluctant r pay hl,her char... for' ,tearners; 

They prefer to go by road. The 
rond ~l ll  will also have 10 be 
borne In mind. J. would, therefore, plead 
with Ihe hon, Member that he should nol 
merely press for a railway line willy nilly. 
Btlt It should be ellBmlncd whelher, 
economically, It wlli pay lis cost or nOI. 
A 101 of economic measures are necessary. 
For example plenlY of coal is available In 
Bihar and Orissa. Now nearly half a 
dozen Ira ins flass every day Ihroullh MOllhul. 
sarai from Bihar and Orissa 10 my Slate 
of Oujaral In the Western Railway. Now, 
Sir, we have In Oujarat crude 011. Why 
should nOI we employ more diesel engines 7 
May nol be lo-day but tomorrow. Bul a 
policy should be laid down  where by on 
Ihe Western Railway we ~ ul  IIlillse 
more diesel e ~ e  bOlh on Ihe passenger 
line and on the goods line. The 1I00ds 
Iraffic is flOW being carried by l~ el 

eniines but on Ihe passenger line only Ihe 
Fronlier Mail is hauled by Ihe diesel 
enaine. II should PlOgressively be extend-
ed 10 olher trains also and more passcnller 
Irains should be hauled by diesel locos so 
Ihal wastage of coal traffic between Dihar 
and Orissa and Gujaral could be slopped. 

The Wcslern Railway, I am proud to 
say, is Ihe best D a~e  railway in the 
whole public sector. II has Ihe lowesl 
rccord of accidents 0150. Our Drart Fourlh 
Five Vear Plan allocales RI. 1525 crores 
for railway development: We shOUld mate 
maximum utilisallon or Ihis amount, get 
the maximum relurn and give the maximum 
comforl 10 Ihe people and maximum 
economy should be PUI Inlo praclice. For-
merly in Ihe Weslern Repion or Oujarat 
we had th. Oalkwad-Baroda Slale Railway 
before Ihe DDCI look it over. In 1)I.se 
days Ihh narrow gaUle railway Is said 10 
be unrcon(lmic. There was only one rail-
way stalion masler in my bcome lown 
Chandod. Now we have five. We want 
10 reduce It 10 Ihree. But we should see 
Ihol the Sl8rr is used In lhe maximum way 
and Ihe surplus starr Is transferred some 
where else. 

Now aboul tbe port of K.ndh It is a 
very prominent port In Oujarat and also 
in lhe well.rn court. It _ ••• t.blhhed 

due 10 Ihe efforts or tho late Sardar 
VaUabhhal Palel. II Ia a major port DDXI 
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to Bombay. But why Is It not flourishing 7 
One of the main reasons Is thet goods 
transportation from Punjab and Rajasthan 
to Kandla costs the same as from Rajas-
than and Punj.,b to ~ ba . The business 
people are more keen to send their goods 
10 Bombay for export than to send them 
to Kandla because the rates are the same. 
I have brought this faclor to the notlco of 
the previous Railway Minister, Mr. 
Poonacha and he said. 'We are compelled 

to do this because of completion road 
tnnsporl. Competition from road trans-
port makes us give a conct'ssional rate to 
Bombay and not to Kandla'. As a result 
in rspite of dimplng so much money III 
Kandla we are not able to prevail upon 
the busIness people to send Iheir goods via 
Kandla. May I requesl the hon Minister 
to examine this problem and offer facilities 
at Kandla so that rates may be cheaper 
than Bombay. 

About the narrow gauge railway which 
Is said 10 be uneconomic, .I havo been 
travelling for SO years on Ihat line. J live 
near (handod connecled wilh Ihe narrow 
guage railway. You must examine Ihe 
good points of the former Gaikwad·Baroda 
State Railway. They were able to meet 
Ihe cosl. The answer would be that there 
were no good road, and no road transport 
competition. Nnw there are roads and 
compelition the Railways in order to com-
pele with the road transport must have their 
own, road IraMport system either by moving 
the uneconomic nOrTaw gauge lines or face the 
the road competition '>y Introducing in the 
aiternalive rail motor coaches. Rail motor 
coaches which can carry Small number of 
passengers at a fa<ter rale. I lake about 
16-17 hours to Iravel from Deihl to Baroda 
but on the narrow gau ge railway, J take 
nearly S hours to travel a distance of 30 
miles, from Broach to chandod. Now, 
this is the way how our Railway. are run, 
because of ~u  deloys people would like 
to go by road rather than wait for the 

Railways. So, J suggest, if they have 
motor rail coaches, If such faster traffic 
could be en' urod, the traffic pressure will 
be despnsed of. There Is shortale of loco-
mOlives In the Darrow auage. Probably 
ooe day, owlna 10 failure of our locomo· 
tlve on the narrow ,aule, we may have 
to .hut down. There Is re,ular comptalnt 

between Godhra 10 Luoavada narrow· 

gauge railway line. Every third day the 
locomotives are stopped In the middle and 

people have to walk go further. That is Q 
very common factor  there. So, I would 
sUlllest this. We are not able to place large 
orders for locomotives from abroad becau,e 
II COSIS more. We cannot manufacture 
them here be au~ Is not economic. May 
I suglo'l that we may have diesel enllno" 
small diesel engines. which can carry, not 
very heavy goods, but light pas.enger bogies 

etc., and If they are put Inlo practice, 
J am quite sure, people will welcome 

II. 

J have another suggestion, namely, thnt 
Railways shoul d also go In 'or some steam· 
er or launch I raffle. There is plenty of 
traffic between Bombay and Saurashlra via 
Ahmadabad. In order to cut down this 
pressure of traffic on the Railways, the 
Railway should have a launch service In 
the Gulf of Cambay. between Dlhej to 

a a~er  or in the alternalivo Nagdala 
(Sural) to Bhavnager. This will reduce the 
cost and the time taken by the a ~ er . 

It takes 19 hours to go from Bombay 
to Bhavnagar. Of cours., It will take 
lesser time by air. Only about one hour Is 
required by air: but fv.n by Railway and 
steamer, the cost will be reduced, the lime 
will be reduced. A passenger leavlns Bom-
bay in the morning can be In the afternoon 
or late evening at Bhavnaaar inSlead of 
next day. So, J woulet sUFgest to the 
Railways Ihat they should explore the.e 
means, to see whe.her It I. feasible, and If 
It I. fea,lbl., whether it is economic. These 
means will have 10 be explored because 
Railways arc compellng not only with the 
Road tran'port, bUI they are compellng wllh 
the air transport as well. Now-a-dnys, air 
transport to a Ihing to which people are 
taking more usi'y and the fares are aiM 
more attraclive ; people reach d.-Ilns'ions 
In much lelser time. So, raill,ays will 
have to come out with new ideas. 

I welcome the Rajdhanl Express the 
fares of which include Ihe meals. But J would 
request them to Include Ihe porter chalaes 
like Ihe air travd. If you Iravel from Palam 
to Bombay. it covers Ihe porler charats, 
your tea and dinnrr also. So, It Is a wel-
come Ihlna that Rajdhonl E.prr.. h .. 
.Iarted Ihls new sYltem ; but only I would 
IUlle,t this, thai the porter char... Ihould 

al50 be covered. 
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About porlers also. Sir. I have to say 
a word. They have served the RailwaYI, 
they have been serving Ihe public al,o, for 
the last so many decade.. And no facilities 
are arforded 10 the porlers in rei urn. If a 
porter relires at the age of 70, If he is too 
old, Ihere Is no provision for any ' l~e t 

fund. There Is nothing like that. We are 
levying Ihe charge just now 10 recover costs 
for clolhing aboul 3 or 4 rupees from porler 
In every big railway slation and Ihey are 
provided wilh melal band and a red·shlrl or 
a red·lurban. I would urge upon Ihe ho, 
Mlnlsler Ihis a'pecl, Ihal Ihese people also 
served Ihe nallon ror a number of years-for 
25 and 30 years-and they should be 
organised In serve cooperalive ,yotem and 
they should 31'0 be made to conlribule 
towards the provident fund and Ihe Railways 

~ul  also provide them wilh this. They 
are les. In numbers. They should  also be 
provided with Iheae benefits. These porters 
have served the Railways for 40 year. aDd 
more and Ihey are without means. and the 
Railways are helpless in providing Ihem 
with these facilities. Even medical 
facilities and educa'ional facilities are not 
.Iven to them, Railways should be more 
humanitarian. They should see that these 
people who have served the Railways and 
who hnve served the nalion for nil Ihese 
years are provided wllh these b .. ic Ihings. 

I would also urge upon the hon. 
Minister-as recommended by Ihe Wanchoo 
Committee-I hat whcnev.. Members of 
Parliament, write 10 Ihe hon. Minisler, the 
lunestions .hould be nOI(d After all, 
they represenl the people and Ihe <locbion 
,hould be recorded. Not only recorded. 
but reply should be liven .ilher in Ihe 
IIou<o or th,,'ugh Ihe C"mmj.llee. All 
Members of Parliament are onc in one 
respeCI thaI Ihe facililies ofr.red 10 lhe 
third cla!" a.~eDl er  are nol adequale. 
Even Ihe hon. Railway Minlsler had recently 
had an o"casion 10 travel In one of Ihe 
.ubutban Iralns and he had to cODfe s Ihat 
Ihe fad lilies provided 10 the  Ihird class 
pO!l:srnaers were not adrquate and Ihal the 
pa .. en@ers had 10 travel like callie. If Ihe 
hon. Minister himself fccls like this what 
would aboul tho ordinary members of the 
communily how their feel when they travel 
by Ihlrd class? I am quite sure thaI those 
who travel in the Mall Iralns Irrespec tlve 

of whatever GovemllKol Is in power, abuse 
Ihe Government when Ihey happen to travel 
(or two Or Ihroe hours In the lraln. AI 
leall 10 a dnema aoer even If we charge 
Rs. 2 or 3 we a.sure him of a seal. Bul 
here you buy a tlckel but you are not 
a .. ured of a seat. One has 10 travel 
hangIng On the handles. In Ihe suburban 
Irain, when they travel like Ihis tbey meet 
with accidenls. ~ 

.  I would urge upon the hon. Minister to 
pay more attenllon 10 Ihe amenities of third 
class passengers because it is from them 
Ihal the railways earn bulk of Ihelr earnings. 
And so they mUSI be provided with beller 
facililies nOI only by way of scalS but also 
by pfGvidinll  Ihem with enlarllt'd accommo· 
dallon. Let us CuI down  Ihe firsl·cla .. 
bogies if need be and increase the number 
of Ihlrd class bogies. Let us remove Ihe 
Saloons or converl Ihem into third·class 
bogies. Even in the B.B & C.I. Railway. 
when Ihey used 10 rnn Ihe trains from 
Ankleshwar to Raj.pipla they provided 
accommodation. They u,cd 10 provide 
benches In open good wagons. Tbe 
passengers travelling in third class compart-
ments should be assured of better amenities. 

I am sure the Members of Parliament 
won't grudge if the Railway Minhter 
will come forward more demands for 
meellng the requiremenls of Ihird class 

palscnllers. 

With Ihe« few words I commend Ihat 
the demands of the Railway Ministry be 

passed b¥ Ihis H ou". 

MR. CHAIRMAN: .Now Shrl Vlswa-
nalhan : How long lake? 

SHRI G. VISWANATHAN: (Wandi-
wash): I shall speak for two or three minutes. 

MR. CHAIRMAN: AII.rlaht. 

SHRI G. VISWANATHAN Mr. 
Chalrmln. I .hall speak on two cut motions. 
One is the need 10 conslruct a railway-line 
between Chinlll.pul and Chinnl Salem and 
Ihe other ia the e~ to conlllrUCI a "i1way 
line frolll Wallajhapel to Tindinoam. 
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These are the two lines the demands for 
which have been there for a long time. 

T would like to poInt out to tho hon. 
Minister that there Is a demand for a line 
betweon Chlngleput and Chinna Salem a 
survey for which has also been made. J t> not koow "hat has happened to the 
J'!sults of the survey made.probably they 
,.,ust have boen put In the cold-storage. 
'You know that If this Une is laken up, It 
will connect Iho North Arcol and S.lUlh 
Arcot Districts as well as Salem Dlstrlcl. 
The Government of Tamil Nadu has given 
the first priority to the Ihls line aod has 
urged upon the Cenlre to take i I up as it 
will connect mosl of the places like Wanda-
vasl, Arni. Kallakurlchl and so on. I 
request the hon. Minlsler to lake up this 
IIno Immediately and give first priority 10 
this. 

Another line between Wailajahpet and 
Ttndivanam i. also required to be construct-
ed as It will connect the two broad gauge 
lines of Madras to Bangalore and Madras 
10 Trivandrum. Thi, will also connect all 
the important places in North Arcol Dis-
trict wh ich is a back ward distrlc t. 
If you lake up thh line. It will be 
the first step 10 industrialise the whole area. 
I would therefore urge upon the hon. 
Minister to take up the lines from Wallajah-
pet to Tindivanam as it will connect 
important areas like Wallajahpet. Rani pet 
Arcot, Cheyyar, Wandavasl elc. I would 
urge lIpon him to give top priority 10 this 
line. Our longstanding demand Is for the 
line which connects the two headquarlers 
of Iwo Slates·Madras aud Bangalore. This 
needs to be electrified. I hope the Minister 
will give sympathetic consideration to this 
demand wh ich Is pending for a Ion II Ume. 
Ministers after Ministers are comlnll and 
and going. But our demaod Is 11111 peodloll, 

The MInIsters have promised that the 
line from Madras Bangalore will be electrl-
fled at least lilI Arkonam. Madras to 
Bombay and Madras to Bangalore tralnl 
run Via Arkonam. I am told now that 
electrification between these places is under 
Ihe active cooslderatlon of the MInistry. 

I would request the MInister to an-
nounce at least before the presenl bud,et 
is passed that electrificatIon of the Madras 
Bangalore line will be taken up; If posslhle 
the whole line should be electrifled, if not 
at !e ... t between Madras and Arkonam. 

19 brs. 

Another point. The Vrlndavan Expresl 
is one of the very good expresses 10 the 
"outh. It stops only at two places, Katpadl 
and Jalarpet. I am pained to see that 
only 5 tickets are issued at Jalarpet. I 
would like the Minister to look Into it and 
increase the number of tickets sold there. 
OtherWise. a man who does not practice 
family planning cannot hoard this train at 
Jalapel. I do nol know whelher Govern-
ment can enforce family planning by rest-
rictinll the number of seats In trains. The 
Minister should give necessary Instructions 
to Increase the number of tickets sold al 
Kalpadl and Jatorpet in the Vrlndavan EI-
press. This Is a long· standfng demand and 
should be conceded. 

19.02 hrs· 

The Lok S(Jbha then adjourned till 
Elevtn of the Clock on ThurJdny. 
March 26, 1970/Chaitra 5, I 892(Saka). 


